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NOTIFICATIONS UNDER THE ESSENTIAL CoM-
MODITIES ACT 1955.

SHrr D. SANJIVAYYA : Sir, I also lay

on the Table a copy each of the following ;

notifications, under sub-section (6) of section
3 of the Essential Commodities Act, 1955:

(i) Notification G. S. R. No. 5 dated
the 24th December, 1965, issued

by the Government of Pondicherry. |
(i) Notification No. F.2(5)/65-F&CS, !

dated the 31st December, 1965,
issued by the Delhi Administration.

[Placed in Library. See WNo. LT-
5686/66 for (i) & (ii).]

CERTIFIED ACCOUNTS (1964-65) oF THE
ComR BoARD, ERNAKULAM AND RELATED
PAPERS

Tue DEPUTY MINISTER IN THE
MINISTRY or COMMERCE (SHrRi M,
SHAFI QURESHI): Sir, I beg to lay on the
Table. under sub-section (4) of section 17 of
the Coir Industry Act, 1953, Certified Ac-
counts of the Coir Board, Ernakulam, for
the year 1964-65, together with the Audit
Report thereon. [Placed in Library. See
No. LT-5687/66.]

ANNUAL REPORT AND ACCOUNTS (1964-65)
OF THE MANGANESE ORE (INDIA) LIMITED
AND RELATED PAPERS

Tue DEPUTY MINISTER 1IN THE
MINISTRY or MINES anp METALS
(SYED AHMED MEHDI) : Sir, I beg to
lay on the Table a copy each of the fol-
lowing papers, under sub-section (1) of the
section 619-A of the Companies Act, 1956:

(i) Third Annual Report and Accounts
of the Manganese Ore (India) Li-
mited, Nagpur, for the year 1964-
65 together with the Auditors’
Report on the Accounts.

(ii) Review by Government on the
working of the Company.

[Placed in Library. See No. LT-5690/
66 for (i) & (ii).]

NOTIFICATIONS UNDER THE COAL MINES
(CONSERVATION AND SAFETY) AcT, 1952.

SYED AHMED MEHDI: Sir, T also
lay on the Table a copy each of the fol-
lowing notifications of the Ministry of Steel
and Mines (Department of Mines and Me-
tals), under sub-section (4) of section 17
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| of the Coal Mines (Conservation and Safe-
ty) Act, 1952 :—

(i) Notification G.S.R. No. 4, dated

the 20th December, 1965, publish-
i ing the Coal Mines (Conservation
and Safety) (Second Amendment)
Rules, 1965.

|

i

| (i) Notification G.S.R. No. 57, dated
; the 3rd January, 1966, publishing
. the Coal Mines (Conservation and
Safety) Amendment Rules, 1966,
. [Placed in Library. See No. LT-
i 5688/66 for (i) and (ii).)

Orbir No. 16 IN RESPECT OF THE DELI-

MITATION OF  PARLIAMENTARY  AND
ASSEMBLY CONSTITUENCIES  IN  WEST
BENGAL,

Tue MINISTER orF STATE IN THC
MINISTRY oF Law (Suri C. R. PATTA-
BHI RAMAN) : Sir, I beg to lay on the
Table a copy of the Delimitation Commis-
sion Notification S.0. No. 494, dated the
14th February, 1966, publishing Order
No. 16 in rtespect of the delimitation of
Parliamentary and assembly constituencies
in the State of West Bengal. [Placed m
Library. See No. LT-5625/66.]

THe CENTRAL SiLK BOARD (AMENDMENT)
RuULEs, 1966

Surt M. SHAFI QURESHI : Sir, T beg
to lay on the Table, under sub-section (3)
of section 13 of the Central Silk Board
Act, 1948, a copy of the Ministry of Com-
merce Notification G.S.R. No. 139, dated
the 19th January, 1966, publishing the
Central Silk Board (Amendment) Rules,
1966. [Placed in Library. See No. LT-
5691/66 |

—_—

MOTION RE FOOD SITUATION
THE COUNTRY-—contd.

MRr. CHAIRMAN : Shrimati Ammanna
Raja had not finished her speech yesterday.
She may finish her speech now.

SHRIMATI C, AMMANNA RAJA (Andhra
Pradesh) : Mr. Chairman, [ was saying
Yesterday that Andhra Pradesh has been
really very generous. It has been denying
fc)od to its own people and has been supply-
mg rice to needy like Kerala, but the
position is not being properly understood.
On the other hand, it is beimg blamed.

IN
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[Shrimati C. Ammanna RAJA]

They are blaming the Government for not
being able to send food. It is not correct.
While we are thankful to all the other
countries, which have been generous and
have been rushing supplies to us, why should
we not be generous and grateful to our
own people, whHo are really sacrificing
their own interests and facing trouble
from their own people for denying proper
food to their own people ?

SHr1 JOSEPH MATHEN (Kerala) :
I have said nothing against Andhra:

SHriMATI C. AMMANNA RAJA: It
has been said so and even the Minister
has not cared to protect the interests of
Andhra Pradesh. In fact, Andhra people,
particularly from coastal districts, do not
know of any other foodgrain except

rice. At least Kerala knows about tapioca

and “Nenthra Pazham”, plantains and other
things. We have nothing else to supple-
ment. We do not eat millets, but still
we are supplementing our food. And
these people from Kerala, who do not
produce enough, say they will not eat
anything except rice. I think it is not
fair and more than anything else I was
very upset when these people came to
Jaipur with placards, with labels pinned
on to their saris and shirts: “We want
rice”. This is not a dignified way of doing
things. If they want to make their re-
presentation at the AICC meeting, why
cannot they make their position clear ? In-
stead of that, like people who cannot re-
present their matters properly, labour,
etc., they came there with placards. This
has created a very wrong impression in
the minds of people abroad and we get
all sorts of news from outside, from other
countries. They are publishing pictures
showing Indians dying of starvation, of
skeletons lying on the roadside, etc., which
is not at all correct.

We see from the papers that students
have been collecting two annas each of
rush supplies for Imdia. T can under-
stand imports or exports on a Govern-
ment-to-Government  basis. But  here
what is the need for students for doing so
as if we are all famine-striken, we are all
dying. In fact the other day when I was in
Bombay, T heard that the Newspaper
Associations of Italy had chartered a plane
and sent condensed milk tins,
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AN Hon. MEMBER : It has arrived.

SHrRiMATI C. AMMANNA RAJA: It
has arrived. 1 knew it whep I was there
but there was no information in the Go-
vernment offices. They were not in a posi-
tion to receive it, There were frantic tele-
phone calls, wasting so many hundreds of
rupees, between Bombay and Delhi, and

when  actually they should take it
they could not take it. It requires
cold storage, it must be put in a

frigidaire. Otherwise the whole thing will
be wasted. This is how it is managed. I am
very sorry about it. Finally they are think-
ing of sending it to the Aarey Milk Colony
to exchange it with proper milk. Let them
do what they like, If it is any such charity
coming from abroad, I suggest that it
should be supplied to school-going children
as midday meals or to the poor people
who are in need. I understand that such
charity which is coming from abroad is
sold to the people, which is not right at all

SHrr JOSEPH MATHEN : It is full of
incorrect statements,

SHrRIMATI C. AMMANNA RAJA : My
information is such. Anyhow the Minister
will have a proper answer when he replies
to this.

Mr. CHAIRMAN : How long will you
take ?

SHRIMATI C. AMMANNA. RAJA : An-
other five minutes.

MR. CHAIRMAN : You had taken some
ten minutes yesterday.

SuriMATT C. AMMANNA RAJA : Yes-
terday I took only seven minutes.

SHrt DAHYABHAI V. PATEL (Uttar
Pradesh) : We are under ladies' rule. Show
her some indulgence, Sir,

SHRIMATI C. AMMANNA RAJA : Then,
“About 4,000 students of 16 secondary
schools marched through the streets in

i Amsterdam in support of the “Food for

India” campaign. They converged at a
central point and donated SO cents each
towards the campaign. So far 19.2 million
guilders, about Rs, 260 lakhs, have been
raised in Holland.” Also other Embassies
in India feel why the situation is being so
misrepresented, so exaggerated. We want
the Government to say that we do not want
any charity from abroad. We all want
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mmports of foodgrains on a Government-
to-Government basis sufficient to go round,
and we must supply the foodgramns from
fair price shops to the poor people. I
feel, and I do not know whether this can
be examuned, that free movement can be
started.

AN. Hon
price control

MEMBER There must be

[Tus DepuTy CHAIRMAN in the Chair]

SuriMATI C. AMMANNA RAJA: Of
course with price control there may be
free movement. We have to tackle this
problem on an emergency basis. We on our
part must adjust our food habits according
to the needs of the times, and also the Go-
vernment must get sufficient imports from
abroad After all when 1t 1s necessary we
have to use our foreign exchange to pro-
tect the people’s interests so that 1t may
not be felt that we are not munding the
peeds of the people. Also there are stll
lands which are not cultivated I know that
i every area there are lands uncultivated,
and when poor people ask for permussion
to cultivate them, Government takes years
«nd years to give the permussion But if
they do cultivate the land, penalties are
mposed on them I want the Government
to see that no such penalty 1s imposed on
these poor people who cultivate lands which
are lying waste, so that 1t really adds to our
food supplies,

Even today we find in the statement by
the Chief Minister of Andhra Pradesh that
if all our irrigation projects are completed,
or at least if the Nagarjunsagar project is
completed and if sufficient funds are supplied
hy the Central Government, we cannot
only wipe out the entire food deficit of
India but we can also export (Interrup-
non) Sufficient funds should be supplied
for this purpose so that there is no need for
<« much of import from abroad We are
facing a foreign exchange shortage and all
that TInstead of depending upon foregn
sources we can look into this matter

I sometime back put a question about
fisheries to our Food Minister There 1s
plently of fish available 1n the coastal areas.
Only sufficient facilities are not given to the
fishermen for proper fishing, proper storage,
proper selling, etc We have to supple-
ment our food with fish, egg and meat
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We are not taking proper care of our ammal
husbandry at all We have to think of that
aspect also I suggest that on either side of
the railway line thiere 1s a little land which
can be cultivated, and let fodder be rased
Let 1t be given to contractors, so thag if
there 1s sufhicient fodder to go round for
the animals of our country, we can at least
get milk if we do not get sufficient food

THe DEPUTY CHAIRMAN: You
have taken more than twenty nunutes,

SHRIMATI C AMMANNA RAJA: I
am finishing I hope the Government will
glve proper mcentives to our cultivators so
as to stop the exodus from villages to cities
where life 15 more comfortable We do not
even give them proper water, proper schools,
proper hospitals We must take an over-
all view of all these things and see that
the villagers are properly protected and
farmers are encouraged to grow more and
more.

Thank you.

SYEp NAUSHER ALI (West Bengal)
Madam Deputy Chairman, I must thank
you for giving me this opportunity to speak.
Before I speak on the subject proper, I
should hke to make some remarks with
regard to some statements made a few days
back by the Food Minster 1n answer to
supplementaries He was replying to a ques-
tion, I believe, by Mr Sen Gupta about the
food situation i Bengal, and he made a
remark to the effect that the professtonal
agitators had lost therr employment
Calcutta This was a remark which was
mortfying and I tried to catch the eye of
the Chair bat 1 fandd 1 NuiCL 11
my experience heard such a hght-hearted
remark from a responsible Minster,
specially on the food question I expected
that the Mimster should be a hittle bt
more responsible

Yelv

Now, it appears to me that he painted
a rosy picture of the situation in Calcutta.
But I must assure him that he is thoroughly
mistaken I myself have personal expe-
rience of Calcutta and of the surrounding
districts I had direct, reliable information
I had my own difficulties 1n getting good
food In the beginning of January when
I was there in Calcutta, I could not get many
things, could not get them at all It is not
that the food 1v good or bad or indifferent
But I could not get 1t at all. In this con-
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dation, some people, some Congressmen,
came to see me The hon Mimster may
sot know that I had been a Congressman
and the Congress people of West Bengal
<tull have got some sense of cordiality, if
I may use a very mild expression, for me.
Some of these people came and complained
to me that in Calcutta there 1s no agitation
on food on account of the existence of the
DIR. If anyone speaks anything about
food, the next morrung he will find humself
m jadl  That was the posttion i Calcutta
proper Certainly, Calcutta proper 1s better
m respect of food than the mofussil

Again, 1n January when I was in Calcutta,
1 got reliable information from people whose
veracity 1 can under no circumstances
distrust, that in one district people had no
nce, they had not the buying power of even
wheat They Were Lving on what they
call mutter-hala: that means, beans They
were living on that And they were also not
getung kerosene ol They had to live 1n
darkness Now, can you expect a landless
labourer to purchase nice at Rs. 3 per kilo ?
Can you expect that? Rice was mn some
quantity available m the blackmarket
But the price was too high for these people
A section of the people who hold land could
somehow manage on their own harvest
But people who had no land whatsoever,
how can they manage? It was simply
impossible  And if I remember arght, I
saw 1n the Press Shm P C Sen, the Chuef
Minmister of West Bengal 1s reported to have
said that Murshudabad 1s going the Kerala
way. And what happened in Basirhat and
other places in West Bengal 1s now pretty
well known to all. Do you think that
people take pleasure in being killed, m betng
lathi-charged, in being shot at? Do they
take pleasure n this? They never take
pleasure 1n joining an agitation unless com-
pelled They do not get food If they
do not get food, what else can they do?
And I wonder why they did not loot. I
had occasion before independence, when
the Bntishers were here, to speak on this
food questtion Once we saw rice and
paddy hoarded up, not only hoarded up but
stored on Raiway platforms and people
dying by their side I wondered why people
did not loot them Now, in this country
the people are so docile that they would
never think of any agitation unless they
are compelled Food 1s a thing which 15 so
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essential that a tme may come when the
people may loot 1t If that 1s so, what does
the Government mean ? Is the Government
gwving them food It appears to me that the
Government of West Bengal 1s trying to keep
the city people satisfied at the cost of the
rural people There has been procurement
and my mformation 1s that 1t 1s full of cor
ruption and oppression, Now, an oppossed
man cannot get some food if he canpot
afford to pay the officers In this way, food
ts brought {rom the rural areas into the
cittes and the needs of the city people
are satisfied Now, the whole thing 15 this
There s maldistnibution everywhere There
15 no question of equitable distribution

T am sorry, Madam. My tme 1s gowag
to be up If T may be allowed to continue
I can go on

Tt DEPUTY CHAIRMAN  You
may please conunue.

Syep NAUSHER ALl 1 do not know
what [ have to say about thuis Governmen!
Really, I am puzzled what to say and whar
not to say

Sury G. RAMACHANDRAN (Noau
nated) What you are saying, you aro
saying very clearly.

Syeb NAUSHER ALT Now the posifion
15 this

Before I deal with the question proper
I will just say a few words, The first thing
is that I never expected such a remark
from the hon Minister. The second thing
1s this He said 1n answer to a certan
question that he could only persuade the
local Government on the question of food
Now, the question anses as to who
responsible, whether the Centre or the
States I have known instances where an
adjournment motion had been tabled tn
Parliainent and the Speaker had ruled that
1t was a State subject And when the same
subject 1s raised 1n the State, the State says
it 1s a Central subject. I have knownm
mstances of this'kind But are we to have
the same knd of statement with regard
to food even? The position should be
made absolutely clear Who 1s responsible
| for food, the Centre or the State ? If the
] State 13 to be responsible, the Centre can
! help the State, or 1f the Centre 1s respon
sible, the Centre can do 1t and ask the State
to proceed 1n a particular way
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Apart from all thig, the question of emer-
gency was there I tried to get 1 copy of
the emergency order but I have not got 1t
1 am not quito sure how far emergency
affected the relationship between the States
and the Centre

An Hon MI'MBFR

S0 NAUSHER ALl 1t does  So
the answer that was given by the hon
Mister appears to me to be umproper, if
not wrong He said v it he v not res
ponsible

It docs

MINISTLR or FOOD AGRICUI

TURF C(OMMUNITY DEVELOPMENT
AND COOPERATION (Suri ¢ SUBRA
MANIAM) May T say that by the emer
gency the Constitution 1s not suspended

Syin NAUSHER ALI

Pror M B LAL (Uttar Pradesh)
Without suspending the Ceonstitution under
the emergency orders the Centre can 1ssue
directives to the States.

Tui

1 know that

Sytp NAUSHER ALL  Yeos, that s
the point However these are the two
things that 1 wanted to bring out & pic

liminaries

lhen, let me begin with the food pro
blem Food has been a preblem ever since
we became independent, and along with 1t
for its remedy various steps have been sug
gested  To solve the food problem vanous
suggestions have been made various state-
ments have been made Some of these
statements are absolutely conflicting and
contradictory But one thmg 1s common
throughout  As  regards  contradictory
things I will make a brief remark subse-
quently But there are certain things
which have been common, of which we have
been heanng from the very beginming
What are they ? Buth control and grow
more-food These are the two things of
which we have been hearng since the time
India became independent, and from the
time food became a problem I am not
much enamoured of birth control But
assuming that it 1s necessary, what has the
(overnment done all these 18 years? Neither
they have grown more food nor have they
controlled birth Mind you  eighteen
pretty long years during which a new gene-
ration could grow We have been always
crying that India should be strong But
can 1t be strong without food °
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In 195/ when I was a Congicssman |
wrole to Pandit Nehru drawing his atten
ton to the appalling poverty ot the peopic
when n the streets'of Caleutta before pala
i buldings  beggars—1  mean  human
I eins—and  dogs  were  stiuggling  tor
tood out of dustbins, T drew his attention
to these things, and in that letter I suggested
0 hum to do two things, give food 1o the
peuple, food with adequate, proper calorific
values, and give education to the people
Y ou have to move and the people wil do
thorr duty  Pandit Nehru  was  perhaps
dive to 1t When Re came back fiom Ching,
he  declared  that food could be giown
thice o fourtold in India That was the
Statement  that 1 distinctly  1emembar
And, if my memory does not fail me, stmilar
statements were made by the present Food
Minster in Madras or somewhere 1 this
can be done why hasy 1t not been done’
We want an ¢ planation from the Govern
ment H food can be produced fourfold why
w1s 1t not produced ? What 1s the 1eason fou
it On one occasion—I think 1n Rajasthan
—Pandit Nehru said that so far as the grow
more food campaign was concerned, the
District Magastrates had played the role ot
head clerks for the purpose  But why’
Nothing has been done yet Puandit Nehru

has gone  Shastryt has gone Nothing
has been donc
lhe topmost piiority in my - opinion

should have becn given as I insisted 1in that
letter to Pandit Nehiun—to food and educa
tion Now these are the two subjects which
have been starved and we complain about
the scaraty of food this and that

As regards the contiadictory statements
1 had heard statements made to the effect
that so long as birth control 1s not effec
tive and population 1s not reduced there can
be no question of adequate food That s
one statement  Therefore, may I know
irom the honble Food Minwster if he can
visualise any period by which India can be
self sufficient 1in food ? Has he got any
1dea about 1t 7 We have got other contradic-
tory statements Tndia has got no defi
ciency in food If 1 remember nght
the Director of the Food Corporation of
India once said that we can make Indi
self sufficient in food in 2 years provided
we get feruliser That was a dawn of
knowledge at this late stage Even if it 1s
so when the countrv s going to have
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t
this fertihsers, nobody knows. Therefore
we do not know where we stand, It seems
we will never get enough food to eat, and if |
we can never produce the food we require, |
how can we be strong? How can we be a
strong nation? Presently we have become \
a nation of beggars, because we go from
door to door for food. The other day, !
replying to the debate on the President’s
Address, the Prime Minster said that she
would never do anything at the cost of the
honour of this country. But has it been
very honourable to go with a beggar's
bowl all these eighteen years from door
to door for food? I read in a statement
issued by the U.S.A. Embassv, or the U.S.A.
Government to the effect that half of the
wheat that India requires is supplied by the
US.A. When s this situation to be elimi-
nated? Will the hon. Minister enlighten us as
to when and how the position will be im-
proved? I can quite understand that 1 have
taken much longer time. So I do not
want to say anything more. I should only
say this. Referring to the present scarcity
they say that it has been a special scarcity.
{ am afraid our statesmen, our Ministers
have got no idea of administration. They
bave got very little foresight and insight.
If they had foresight and insight, they could
have prevented many evils, solved many
problems. Having no foresight, new pro-
blems crop up and get complicated, and
then it becomes a serious situation, 1
think I should conclude now, because it is
getting late. However, on some other
occasion, T will say something nmiore on this.
Thank you. Madam, '

*ft JaEY AR UM (7T )
AT AT FAT A, 1779 §qZTAA7T
TAT T TET &, B AIA TH HEA B oA
awEqy ) 991 2 2, fedz vt 2 o
q @I E A g aw gard o
£, T8 fawcfas &1 seft 2 ot #1% A
A ATHA AT A | wRfear e
Z\ W FALT I, ATAATAT FAET A,
At At g w30 na fafaeer wm, |
ZA 9, AYAT WA, 9V 48 AW & )
HAAEAT ATH AF WG AL AR ) G-
araq fgawfafzr agararvarg 1 AnET &
wq 1779t 7 F0a 60 fafaas za sra \
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aray fqaE fad w409 2,300 F70% ®7AT
ZH A1EY 99T 93T AT AR FU FTAT
Fimfsgfmd sz angrmmg =
7 W 7 A gAr afT vaw fza fra-
et Fifgd | AW ATE7 & 47 ATHER A
@ &1 gad1 wHATE o A7 affeafa
A

JIT-AIT S A AT IAAE 1 FAT
A ) 55 A Fg7 2 ¥ A g
ST &Y AT FIZ AT ET HATH E 1SR
gl ag TR ¢ fa Arw WA A E
arw @ Fy fgmar g, A @ oA
AW AAAAEE T WAZ AT A
faeer 7 | G A1g70F AA 1137 (118
& agar F1gan § fF #1719 oA &
fead & waar & fgg A alkSra g an
S| <@ | Faar & {g7 7 afz A g
¢ @ Sq wATA #7 &7 91 1 AT A
2 fr Siw & fagare i S 7 3AF
Wit faw § 37 & A S F 91 § S
T3 & 9% Wi fRw § g g ST Ty
afed & fo s oA gw atfeqare
FT7 £ IEAT W yTHOEaT & o w4
FATY, FAYT AR FET 21T | FTa ¥ HT-
Jgeemd &1 2 1 afg Jew 72 AT 33e-
Feiwd gwrfogAT & 21 A1 :ig IT A
a1 afgsiea fama fn s e
SEATfTRAT & IRET 99T 21 AT AT F1E
FrdErAZ | 9 FAE T i gz fE
5t %% gw favag 37 2 St a
qvHT7 fAv9q w3t g, sua 1 aAifnFar
F 19 FE W TETAIRE WA AT 14T 4
AT A F1 I9g & UF T AT T 4%
fx g/ 30§ OFTAEAT FF @ 0SGL-
et § 3faelr gar gg, eantaw adr
THAE] AW F@, A1 T SR AT | 994
ST AW AT ZAY | TE FEA a2 AT
2

arw gy 917 fwinz € ata 347
ardr 87 o wfaw swr qRT FAE
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RO €@ZAE | A1 arfaa fwwer g
a7 £ 7 3fwlae &za 2 1 &w Frq
e fwT 9z sza 5 fad Aqv & 2

WTE, WI7H U &, A fra 29 =ifza,
FaF1 & amivear v gfor & @
arfed, nv+g 3 a7 Agr A (o fwfar
2I | AW W wiag 7R ) a9z §
g @it wfus dar faaar g, 7 30 T4
FT IZCT & ATAR TIA qAAT & F74
¥ faq Aarz £ 7 afzd qmeagigan
STeAn eI & gy W v (%
& AT AATA 2H & 7@ 417 {67 #w
FiAT 9T %A T, T SAAN ARG @,
ARAT AETE | AT FEAT ATEATE
f& sagr afvuy ag g1 ver g fe mvaw
¥TTH A i 4T BT FreA GO T FY
AYZE 0 qF R A HF TG JrATH
I3 TEI € | weT 9XW ¥ i qg AT AT
T g fa Forwew a1 f5d sd | gal
Al T8 TR NT T Far g W fx e
§30 7 § TAT JHAIad FErq 7
Tfezqurn Wi A7 gedT £ 1T Tafad
Ta% qg o=ol & ff 7o &0 w1 431 7%,
7iegama & A 79, FTRA & A T /7
sfas G119t fa ( gafay R0 A7 1,
tar wfug ara #@ & foa7 o Wi
HITF Fawed 17 HeIww ¥ 99 F
fg ot w3 wvem @zm qid o 17
AR "9 E U gd o Fw FeaTar 3l
rafqa q gg wzar Tz & fa oy ag
fa sleam w791 21 {7 gv oF w15y
HET AF AT .1 AR g, IqAF LqTHAT-
“ATIATET a9 | AET ATTE HETHT My
Fi 9AZ AT A7 g qmw  fawar
AT FERE 1w AET F1 AZ AT FEI AL
{3 72 21 48 TFAT, ¥ T/ Q19 11 AT
¥ faa amre 331 1 fevgraa va g fg
JUTT W AT IS F AT § &
TF GAW AT, FEIG [ FT AFAT 8!
A% fag g7 ux qSq W AT F ar
az1 ax wzm fw g ow foar #1 wans-
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a1 AT =FPAAr gMA 71 gw fAwwg
FTAT A1feA 4173 TAT AT AFA 2 | IGF

TF AU A HO ATIE § | 9IG T q190
gz & fx wrw g i AT o AT &
qZAT7] § SN AATL F1 3G TAF! §B
FLEF TH FAZ 97 AMA 1 | A
AFIT 75 94T ZRTH F O 5 UFT §
FHFAAE 1 429792 9T Fregd 0% 8
fqaw nm mx oRT & ¥R AHA Y AT
OF UFT & qUF UFT X 30 TH F |
A 75 ZF1 AT gheed UL g AT Gy
TR § {570 AR q21 F97 § q@
SH% T 97§ fag A @i Ad
2172 MR Z 25 237 fwATA HIT 25
z#1 framEr & qra gr-fagid s@a &
a7 g A-fagmg s aT 25 TFr fgmre
figd, o frara €, (A% am@ F9
dqr g HIX AT HFAT FE-HW F0 HT
fgads | w7 5% g-fzard adiT 97
framt & ma £ 3a%7 (3H @@ @y
HOAl FHIA § FAS a9 F (@ afug
AT ®9, 49 % q Fu-H § Afaw
dar ai & f@F aq1w 1 07 agrgam
zafad 4 gz sz fa w9 afaT
HTEqIAT & | G AT AR FTHT
g AT g mF & FF FAT 100 fF
ZAAT SHT A ST AATH 937 FIAT
EAG I

780 17 9 & {& £ 9K A [ IMIAT
qar faar & a1 cararfas g [Faa cav
AT 2 | SATTT AT &0 FAAT F HIT
£ HE FT HAAT R F9 G A A
1) ZRIT ) @9 R FH T AT ITES
g AT & 98 A1 &1 F03-F09 AF-
£i% FT YA IV AT AV & AT HT-HT
7T SATT T REOAT IFA F FH A
FMAT |

T TEAITHE 7 A1 1 F A el
® AT FEATE | AL TG 7 HAGHT
g9 fyar w@r | Sar 49 %@, fe
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(% zafa=T araE ]

agfa & A farg a8 § s1e ag s=AT
¥ fga 7 & 1 vy 49 Fay 741 7 WA
Tt 9T F A, A1 FANET 9
IS FF P q1G ZOF KT AAA 2 AT
feita<t 01 A gl | A g7 nE A
ST 3 FY FArHaTdy wa A Ag ¥A 2
AT TR 9 S fFaE & T aa
& at gga A sagfaar ® wzaa
T FMAT 2, qF AT AT TR AT 3
TFA Z
i} fawerem AT ) |iedea
(e 939) - &/ of snTE A1 g, FAIT
A i A A

oft IgWIAIT ATYY . TqT A
g & F1-A19 fFe § Samer X 48 99,
T § fAd agr aFarn, qENEr
TEA &, GIAH F1E 9 AL AFAT |
i f&d1 & arm JEva v@ N g,
et w1 A 8~10 foperr 7 #9 F F17
T[AAT AGY; q7 56 (et AT H el
g #iv 9z 39 3gg WEWr F9r qEA
2ILEIT IIEE wd 7 {9y $9g 97
faerar & ouE oot fma 47 azdr )
AR &9 ¥ qrg-119 3fs A9 7z
famerd 78t a7 fr g 1 wia
A T, T AF AR =T TF 7
21999 AT E SAaT FTATEAE )
TOF S7raT FT gre gg & fF oemg |
g | 7T B Fgram d——"urd 9
"I AT, 77 W7 7 7771 A/ @ A
2t AT, AT e wA AT @7 | AT
TOFT AT AT ALY 1 ST RIT ARA
N T Y TE AR A7 7S AT #1
#rg gfaar agry

AT JE *2A & 0F wET F AW AT
a3 fqT araw a2y & 1wy Sfew
agt 7, gaaf qraw fama 3y gd
2 a3 ar2e feadi 9 fawer ua-
faa max a2 agY & afes 92y &, 3990
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agr {Far & 1 A WA A F FO7
aTd WEd ¥ qufAT FTAT ATEd €
9 | F A" qr awl §, A se-
HIZ g7 § IR FAT AT E | ATTAFA
WF § a% Wivkizw wE g F—a
framra frag iy aga o va a2
A~~AF ¥ atar ® g3 fRarm A9z 51
TG 1 A A1 & FT AT TET EG P
fir wrgzamT F1 39T AT q56, FUGNA
AWML &1 27 gl 39§ 150121 747 (R
FAraIE A= v 947 3 (% 97 9 g ¥
TG FTFT FT AT H, FF JAATH 1
TE AR AIAFA AgA AFNEE | A
AF g1 so7F MTHRIE AT FT@T 4
39 fFars 79 AWM & 1 ATH A FH
AT 42T fFar, @1% arvdizn #1 fare
T FI, AVAART FT AT

Fgr war fw 5 a1 6 9vde SfEfas 2
AT T | RET AT GHA 7 AT A1y f
TdEFEIs g, Elefragfaamz s
Aqc @& alz 5, 6, 74 10 aF
f s 2fwfae Syqr i zamargare
AT qE, TATAITA AT & 1 FIEA7
FaT A7) & fovd 5—-s50 98 72T dar
To Yo § F1F M AT 7T 4T & Iy
ATl g7 T g1 A Tor1 v Ag7
g, U8 a1 71 d&ar W S § sAnar
ZEMT 1 & Y AHIR AT AT NG E, THFT
feama foar 13 @1 98 39 277 § Samer
T STAT | IR ZAT qLFIT 1 vl
F A @A &, BT ATy T HITEr ALY )
FHl 7z A@r g fw fggena & 39
IR F1 {77 @ & qLa1% {1 o7 qaan
2, 39 & fre axg & e a=mar W
qEAT &, a4 & fF qLg & F9MEw or
#EAT &, 9 395 fag a1 19 a7
ZWN, I dBFT A1 F(@ TOAT AFT
TR IF HIX AATARE LATT AT gl

Sar 41 q% | Fgr, I a9 =9 77
Z W 17 9% Y gW ¥ MU E | gHIT
T 9rE BgaT dlga A 1957 7 o
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#F 1 IAF = qfE froetm 7 afi o
faaft ot gw 991 #T @ §—
“To review the present food situation

and to examine the causes of the nswng
trends 1in the food prices”

foe o, foe 7 @ 339 T
‘The food position will continue to be
difficult.”

o7 A T34 §

“For an effective solution of the food
problem an all-out effort to step up pro-
duction must be made, The situation
demands a national effort transcending
regional and party considerations. In
our economic development the crucial
position 18 occupied by the food policy ”

Ig A1 @ 9 I TEA FE AZ A@N
A FET ATV E, S FT TR A
FATQ AT T #3 AT g L WA |
SEARCICIIRE I T i CAR C il
2, UF % U7 oF A% qrfesdt, 95 gr94r
TS0 €, 97 A8 IFAT AT AF AT
T8 g arg ) fgegena Ffa-ggmIng
A AT AETH @AT ) B AT gHIT
ma g, 527 AT &7 71 oAFAr 2
TR AT F ATG FAT VG AT 78T
T AAET AT Mg F wyEAfa g, A
wgr F1 At & faa w1 agrrafa g
AT qHEY q9 grw 2 fw 3R A wEr
AET 7 qFAT {F AT F AHEIT Sedy
FAEA A gAAT A § 1/ AL
ATAT & 1947 F1 I &, WA fagrav
&Y | qFTAT W 7 T{TT AR A
St &Y oF o7 fa@r gt fr Wi qu g
arf@ g o o TSy F NgW Kl
T AT A, AT W A AT 43 F7 qg
4 i fre q3g & 3a 3w &7 war fegr
ST FAT &, ATHRI FI AT AFA E,
fawra fagr s v 2 i SO0 @F
g aiq fadt fF afg qw zg 2w &
FAEAY qTA-uFFeATafen Fawa A1E7-
IEY FTIR FTIAT T 2 al arqay ‘Faasr’
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gfaz Fq 2 1 SEEY A @ F
EEICRECICE
“I do not understand what the village
unit has to do with a peaceful non-
exploiting society.”
TJET Y 3 AT AWLAT F1 &1 ALT, AT
aga-dr anegren F fordr z® AW R
da7 g€ | afg @ AT * araew w
zq faars gfae #1 AragT @@ ST
A g qr AR g0 faaa g fr
AT g AT I T FH! &, I8 ATOHL
g F T3y

UF JIT AT FZ FT T AT AGA7
qAT FEM——37 2 Flzana® ¥3.7
71

qUEETET A AT B gL K 2
TR Mg I g A w
7 f& wfeemsae, ¥fasa wfeama o
2, ST 9298 FVGET § AT 2, IEATY
T WA faer AFay & IEH # I 9w
AT FE FH IV T€TA AN | @i
sfarae feam aome &1 f=d &
FfrFe gfeamear AW AT IREF
IqE AH, FRmUied  AETEId
NEAL WA ST FAT § AT AT FHTAT
g, 9%y fama %t ag A fawamay smar
& ag 9= a7 9 fag a@ F wleargay
gl &% §a1 FgEar &, Fg aw A
FIGRE FT AFATZ | 971 F3, 919
H I9% €7 # a1 gov ¢ fF 9ma
foraar g ITAT FRE AT qFQ &
FHRE FT TF TH A AW 53 & fa
fad 7 uF qfgw =<t o1 afe a8 I
Srawra 1 af A\ w7 g Agy A
FAT T | fFamE #Y oz fagergn
o it 37 o fEEs § s SarE
q FATRT ITEWT T | gEIT AT WAL AT
FA FE TS | FTET 79 AT JAR
T B, ITFN AT =T 99 A ¢ a7 e
FT AT ASE FT TF | AUHT 947 AT
X1 75 WA 1 7 7 2, 3 WG
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[* [|Wa=a ATUE)
¥ @9 @’ Fgd €, Mew AR FEd
g1 I 9 @g #7 ur fegwma
et g @ 1 45 F)T AT FT A
AT Ha A T9HT qgeArT AT S
g+, Ja%T Iggrr feat w1 fagemar
AT, A1 qmEal A mEd A AThA
IgHY @R F AT HFE@T AT I Al
AT9FT FE] FUT  TI4T a9 FHav g
X §E FR T | wwar g
=] ag feamd # fag F1f GO 77,
FE ag d|@a F1 A G @), A
TaaE & o dqe ad ®=fF o
Az FX & |

A9 & frgm 1S9 IR, IJAHT
g Fifam, oade Ffqw 1 79 gar
a7 § % wfearex a7 & fau T3-
T FREF @  fF FTEE T wv
a41 g1 ) a1 fAae & 91 ¥ g9y
A0 H R fwqe quaesEt @9 7 e
feam  quaAsEl @ @, SO
g qUaEEl a1 w|E ) fegmm A
13 FfrFa wfeasat gmEws @ g
T A ag Y 3 & fa 59 9F A
wfearzae, WA #4R dfaFa wleams-
I F @y frars 98 o 6]
afrra wleamae @ g o ar
IqY GAT FT FE gRT 1zl fgm
F fgama §, a9 & fgma 3 sy 91 71
o=t WW%.,‘R?@ g L H !

ar Al AN FTIATE, Hel T WSy &
AT € % s 3 ST aal £y
ANk |y, g7 = fFam w1 @na-
e, FUIAETEe | fad s § &
T4, afe gr FaR § f 98 @
T I gHAT ] | IR AFA A}
frd F1agwaw sfom arag sw
qaw wwar g 1 agt fessl F a3 #%
AN AG q@ FT A0 @ A9 a8
oS FY gHEdn, 4y Afeq gard goAw
%3, TOT § A AAT | gafan A9
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anfady wrdar § & ooy 3 ¥ A9
AT T AT A ¥ ST A H
Fifae FTT R, TRIEET F AR

FT GfeAT T X fFE 1 9aney &
ST UAET ER0 AR SEF A
AIETT ggid AT GRIT I T @
¥ e TR AT weIg w1 dEAn
ERIT | g 7g FT §Fq & o T |
F, Fqg T @I W A7 H §4-
faergw 3k wrEml & faa sfaw
W A& | WA |1 AT 6 A faE
W T W IR A FI HEEd
F qTy T 9 fuw A T A, T2
TOY AF g A e H wNg]
#1 A9 gafgegw F4I, I A |
a1 IuET AT A ITHR EP0 AR TG
WY FEr geare I oL Sy g

Tue DEPUTY CHAIRMAN: The
House stands adjourned till 2,30 p.M.

The House then adjourned for
lunch at thirtyfive minutes past
one of the clock.

The House reassembled after lunch at
halfpast two of the clock, the VICB-CHAIR-
MAN (SHrRt M. P. BHARGAVA) in the
Chair.

Pror. M. B, LAL : Sir, it is rightly said
that the problem: of distribution and supply
is closely interlinked with the problem of
production. Unless India is able to pro-
duce food in sufficient quantity the problem
of food scarcity cannot be solved. Unless
we produce sufficient even to build up a
stock for years when we are not able to pro-
duce sufficient food, we will continue to
be faced with food crises. The problem of
production is a complex one. Shri Asoka
Mehta, Minister of Planning, the other day,
pointed out that the agricultural problem
was closely interlinked with the problems
of transport, banking, industry and educa-
tion. He also maintained that the problem
of agriculture was a structural problem.
He could as well have said that it is also an
organisational problem. It will also have
to be admitted by all that the problem of
food is essentially a human problem. It i
concerned with the subsistence of hundreds
of millions of people. With hungry sto-
machs and begging bowls the people can
hardly contribute much to economic growth
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or to rasing the national stature of the
country. It 1s essential a national problem
which demands the highest priority and
the gieatest consideration. With  regret
1t will have to be admitted that this problem
of agriculture failed to receive consistently
proper attention of the Government. Whiie
certain priority was assigned to the question
of agricultural development wmn the First
Five Year Plan, in the Second Five Yeur
Plan 1t ceased to be regarded as one of the
chief aims of the Plan and the money al-
lotted for crop development in the Second
Plan was less than what was allotted 1 the
First Five Year Plan, though the Second
Five Year Plan was a much bigger Plan
than the First Plan, It was hoped by our
great leader and Prime Minister, the late
Pandit Nehru, that exhortations to the
peasants would be sufficient to enable them
to increase production by 40 per cent. even
though Mr A, P Jain, the then Food Minis-
ter of India, protested against such specula-
tions and maintained that unless more money
was invested 1n agricultural development the
contemplated 40 per cent increase wouid
not be possible. Pandit Nehru also hoped
that it would be possible to decrease the
foodgraimn prices by 28 per cent. I beg
tc submut that in the Second Five Year
Plan agriculture was thought fit to be treat-
ed as a base for capital formation. In the
Third Five Year Plan, no doubt, greater
attention was paid to agriculture. The
problem of agricultural development was
considered as one of the most important
problems of our economic development.
Agricultural development was regarded as
one of the chief objectives of our planned
development and it was maintained that to
energise national economy  agricultural
development was very necessary. But,
Mr. Vice-Chairman, T beg to submit that
during the Third Five Year Plan agricultural
development did not receive the attention
that it was required to receive by the Plan-
ning Commission in its final report on the
Third Five Year Plan, with the result that
were in a much more difficult situation to-
day than we were even at the end of the
Second Five Year Plan. It is generally re-
cogniced that though our present difficultios
are largely due to, and caused by, implement
weather, weather alone camnot be held
responsible for the present sad plight of
India. No less a person than Mr, Asoka
Mehta as the Deputy Chairman of the
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Planning Commission in one of his speeches
confessed that the gravity of the situation
was largely due to our mustake in agricul-
tural policy and 1n industrial policy.

SHRI ARJUN ARORA (Uttar Pradesh)
When did he say that, when he was the
PSP leader or now ?

Pror. M, B, LAL : When he wag Dcputy
Chairman of the Planning Commission,
when he was a member of the Congress
Party.

Sari ATAL BIHARI VAJPAYEL
(Uttar Pradesh): Anything more you want?

ProF. M. B, LAL: Mr. Vice-Chairman,
the structural problem continues to remain
hanging n the arr. Land reforms legisla-
tion continues to suffer from numerous
defects and has not been implemented in
many a State. Some two years ago about
forty-four land laws were validated by
Parhament through a constitutional amend-
ment 1t was hoped that thereafter these
laws would speedily be implemented by the
State Governments but we have yet to re-
cetve the information that those land laws
had been implemented by the State Govern-
ments concerned. Nothing very substan-
nal, to the best of my knowledge, has been
done 1n this direction. In October 1964
the Planming Commission observed that
in a number of States land reforms laws
and not conform with the programmes of
land reform approved for the Second Plan
and reaffirmed 1n the Third Plan. The
Planning Commission also bemoaned that
laws were not fully implemented in many
states, It wished that there should be full
implementation by the end of the Third
Plan. It also required effective action to
be taken to remove the serious defects in
legislation. Tn the Memorandum on the
Fourth Five Year Plan it was pointed out
by the Planning Commission that the princi-
pal points calling for action concern :

(1) replacement of temporary provisions
for prevention of ejectment of
tenants by comprehensive legisla-
tion for security of tenure:

(2) restricting the right of resumption for
personal cultivation,

(3) removal of legal and administrative
deficiencies relating to registration
of voluntary surrenders of tenancies:
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t4) conferment of rights of ownership
on tenants of non-resumable lands;

and
(5) commutation of rents in kind into
cash rents.
To the best of my knowledge, nothing
<o far hay becn done by any State Legis-
fature to modify their land laws i accor-

dance with the recommendations of the
Planning Commission embodicd in the
Memorandum on the Fourth Five Year

Plan based on the Second Five Year Plan
and the Third Five Year Plan. As a matter
of fact, 1t seems to me that the Government
has not been able to make up its mind with
regard to the unit of the land structure.
Sometimes  responsible Congress leaders,
inclading Ministers, talk of land to
the tiller of the soil. They maintain that to
promote: production it is necessary that
land should belong to the tiller of the soil
and then alone cultivators will be able to
work on the land with due enthusiasm and
results will be Dbetter, Sometimes they
talk of big farms and say that if the land is
distributed among peasants, the peasants
would be able to eat up the agricultural
producis and there would be no surplus for
the residents of big cities. So. in order
that there may be some food for the resi-
dents of citics, there should be big farms
producing surplus food. T once told a Con-
gress Commission that perhaps we intended
to starve millions in the villages so that
some in big cities might be able to procure
their food.

Star1 ARJUN ARORA : Who said that?
PrROF. M. B, LAL: I said that.

SHRI ARJUN ARORA: Who told you
that ?

Surr JOSEPH MATHEN: Wherefiom
did you get the information?

Pror, M. B, LAL: My dear friend, it
will take much time, but I can quote you
chapter and verse.

SHRT ARJUN ARORA : No, no.
his fmagination.

Pror. M. B. LAL: Now, we talk of co-
operative farming. Our present Prime
Minister was so enthusiastic about co-
operative farming that, at one stage, while
she was not the Prime Minister, she advised
all Congressmen, who did not believe in

1t is
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co-operative farming, to leave the Congress.
Today when she is the Prime Minister, she
did not think it proper even to talk of co-
operative farming in her speech nor did she
think it proper to advise the President to
include the suggestion with regard to co-
operative rarming in his Address, Today
we hear something about joint stock com-
panies, that agriculture has to be organised

© on the basis of joint stock companies. So,

we have not only given to Birlas big lands
for big farming, but also wish to introduce
the scientific system of production and
thereby industrialise agriculture through
joint stock companies, There is no reference
to farming through joint-stock companies
in the President’s Address. So, I cannot
say that it is the accepted policy of the
Government, but this is being talked of.

In the Third Plan attention was invited
to many organisatienal defects and various
suggestions were made to avoid overlapping
and conflict of authority and ensure better
Co-ordination among the various agencies
concerned with agricultural production.
There is overlapping and conflict at the
district level, at the State level, at the Cen-
tral level and the conflict s going on also
between the Centre and the States. It seems
to me that certain attempts are being made
to produce better co-ordination at the Cen-
tral level and Mr. Subramaniam, the Food
Minister, after many years’ efforts, has been
successful in establishing his own authcrity
over community development to bring about

co-ordination between the Community
Development and the Department
of Food and Agriculture. But at the

State level even today there is no co-
ordination between the Community Deve-
lopment Department and the Department
of Agriculture. There is no better co-
ordination today than there was in the
beginning of the Third Five Year Plan so
far ay¢ the district organisation is concerned.
It would not be possible for the Food
Minister to confess but it is a fact known
to us all that the Centre and the States are
not able to co-ordinate their activities pro-
perly despite so many Chief Ministers
Conferences.

Much was made of the National Extension
Services. It was hoped that during the
Third Five Year Plan, the National Exten-
sion Services would cover the entire country
and though them much work with regard
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to agricultural development could be done.
But in November, 1965, the Department of
Agriculture in a brochure concerning re-
orientation of programmes of agricultuial
products points out :

“During the last three Developoe 1
Plans, India has been able to build up a
national extension organisation as a major
potential agency for a nation-wide pio-
gramme of agricultural production. How-
ever, during the Third Five Year Plan it
has been possible to harness this agency to
the purpose of agricultural production only
1n those few districts which were brought
under TAD P and LA A, programmes ™

So while we established the national vx-
iension service tn all districts, n all areas.
only in some districts we have been able
1o make proper use of that agency so far
as agricultural developing 1s concened.

Mr. Vice-Chairman, Shri Asoka Mchta
in his speech which he delivered to us only
4 few days ago observed that increased pio-
duction demanded a great number of
changes 11 the agricultural system and that
these changes requited consequentia] efforts
m industry, in transport, in banking, and in
educational and health activities. He
strongly held that unless we carried out
these consequential changes, the desired
result could not be had. We have a schenie,
1 should say a new scheme, for agricultural
production, But we have yet to see a
scheme wherein efforts are being made to
correlate our schemes in industry, in trans-
port, in banking, and in educational acti-
vities and health activities with the problem
of agricultural development. Lest 1 may
be accused of being ignorant of certain
great achievements of our Government, 1
must refer to an effort that was made with
regard to the provision of credit facilities.
On the report of a Committee of the Resasve
Bank, the Imperial Bank was converted into
the State Bank of India with a view to pro-
viding credit facilities to the rural sector, to
the agriculturists. No doubt certain steps
are being taken by the State Bank of India
to increase credit facilities to agriculturists
But with what Result ? It was pointed out
by one Member of Parliament two or three
days ago that according to an evaluation
report only 15 per cent of the credit supplied
by the State Bank of India was extended
te 63 per cent. of peasants, and Shri Ganga
Sharan Sinha pointed out that according
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to the Mahalunobis Committee Report
24 per cent ot the credit of the State Bank

was extended to concerns in which the
Directors were 1interested.
SHRI ABDUL GHANI (Punjab) . It 1y

the same with the Punjab National Bank.

Prot. M. B. LAL : Mr. Ghani points
out that the same is with the Punjab Natio-
nal Bank. If I am not mistaken, the Pun
jab National Bank is a private one, the
State Bank 1s a State concern If jou see
the figures, you will find that in this matter
the State Bank has beaten hollow the Pun-
jab National Bank. The percentage of
credit supplied to concerns connected with
the Directors is more in the case of the
State Bank of India than in the case of the
Punjab National Bank,

Sir, in November, 1965, the Department
of Agriculture observed;

“A thorough evaluation ot the factors
which have contributed to the slow pace
of agricultural development reveals const
derable weakness in the supply of agr
cultural credit.”

It is a sorry state of affairs so far as irriga-
tion and water management also are con-
cerned. A Committee appointed by the
Ford Foundation with the consent of the
Government of India reported that if we
were, able to have a better waler manage-
ment, our food problem would be consider-
ably solved. But what does the Govern
ment report itself say? It says:

“For nearly a century, the canal system
in India has been used for protecting long
duration crops from the vagaries of the
monsoon. The use of irrigation as a main
input for additional crops was generally
ignored. The regulation of water supply
and distribution on volumetric basis and
in close confermity with the needs of the
particular crops and soils has also not
received attention.”

Our great masters, I mean the British,
managed the irrigation system in a parti-
cular fashion. When we became free, we
continued to follow their policy and did
not think it proper to reorient our 1rriga-
tion policy to suit the requirements of our
efforts towards planned development. 1
am glad that today the Agriculture Depart-
ment has begun to demand a changeover
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from the conception of irrigation for dro
ught-protection to ome urigation for in-
tensive production. The Agriculture De-
partment again reports;

“Without over-umplifying the problems
of agricultural production i India it
would be no exaggeration to state that,
more than any other factors, 1t 1s the lack
of mputs and the gulf between scientific
techniques and farm practices that have
been responsible for the 1etarded progress
during the three Plans.”

THe VICE-CHAIRMAN (SHrt M. P.
BHARGAVA) I do not want to interrupt
you. You have nearly taken thirty minutes.

Pror. M. B. LAL: No, I have not.

THe VICE-CHAIRMAN (Surt M. P.
BHARGAVA): Two minutes more.

ProF. M B, LAL: Ten minutes. I will
now deal with the question of supply
I beg to submut again, Mr. Vice-Chairman,
that procurement and distuibution are also
in a chaotic condition. In August, 1965,
the Food Department of the Government of
India complamed that the market ariivals
of major foodgrains had 1n recent years
been showing a fall from year to year It
1s said —

3 P.M.

“The progressive decline in the flow of
arrivals from rural areas is attributable,
inter aha, to larger retention by the agricul-
turists for consumption and for payments
i hind and, in the case of big producers,
to the withholding of stocks in expectation
of higher prices. It i usual for the pro-
ducers to keep back some stock with them
till they are assured that the next crop will
be reasonably good As the monsoon has
been erractic during the current year, this
tendency has been accentuated ”

Again, it 1s pointed out by a Senior
Vice-President of a District Farmers’ Fo-
rum in Punjab that “a quantity of about
2% lakh tonnes of marketable wheat is lying
in Punjab with the producers and traders
and that due to bad and long storage, this
stock has been rotting and gotting damag-
ed”. Some time ago, our Food Minster
promused that he would try his utmost to
check profiteering by the middlemen. He
confessed that more than 50 per cent of
the prices were pocketed by the middlemen
and there should be restrictions on that
profiteering  Nothing substantial in thi
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direction has been done, As a matter of fact,
the State has begun to compete with the
private agencles 1n profiteering. lhat 1s
something for Diwan Chaman Lall

DwsN CHAMAN LALL (Punjab): Why
gun for me?

Pror. M. B LAL. Because,
all, you claim to be a socialist.

Diwan CHAMAN LALL: What
that got to do with socialism?

Pror. M. B. LAL. You know it.

It 1s said that the mawize which 1s pro-
cured in Punjab at Rs. 39 per qumtal is
sold at Rs 80 in Nagpur. It was poirted
out by Shr1 Atal Bihar1 Vajpayee the other
day that the gram supplied by Punjab at
Rs. 65 to Madras was sold in Madras
through the Government agency, at
Rs. 128,

Diwan CHAMAN LALL: Why don't
you address yourself to the Food Minister?

ProF. M. B. LAL 1 am addressing hum
and you also.

'n Madhya Pradesh, gram was bought
at the rate of Rs. 95 per qumtal sold to
Bombay at the rate of Rs. 130 per quintal.

All that T wish to say is that the State
trading that i1s being carried on by the
Government of India and by the State
Governments is not sociahst in character
It 1s not in the interest of a welfare eco-
nomy. It 15 a process of State capitalism
competing with private capitalism in pro-
fiteering I hope that Diwan Chamon Lall
will take due note of 1t and in the mectings
of the Congress Party he will invite the
attention of the party.

DrwAN CHAMAN LALL: Surely, my
hon friend 1s inviting the attention of
the Food Minister and the whole Housc to
this particular matter. We ate listeningz to
him with very great attention But what
you are saving and your facts may be
wrong.

Pror, M B. LAL Please enqure into 1t

amongst

has

Now, what about the zonal system? When
the zonal system was started in India, we
hoped that some surplus States would be
interlinked with some deficit States and
that some sort of self-sufficiency would be
produced n the zones concerned. Now,
the zonal system is converted into State
zones And what is the result? In Uttar
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Pradesh, there is a surplus of gur. But
it cannot go to Punjab. In Punjab, there
is a surpuls of wheat; it cannot go to Uttar
Pradesh. And having accepted the dca of
czonal system, State governments have
introduced inter-district, inter-tehsil and
inter-thana bans in certain States, and this
has created havoc in the country, Aund I
do feel that whatever we may talk about
corruption it would not be possible for us
to improve the morale of the people unless
we are able to abolish such a system, Some
time ago, we started a Food Corporiation
and we hoped that something grand would
be done by it. Now, its activities are
limited, only to two or three States in
South India. An attempt is made to sup-
ply food grains to the people through the
State agencies. Some rationing arrange-
ments are made for some big cities. Why
for big cities and why not for the agricul-
tural labour? Is it because the poor agricul-
-tural labourers have not been able to or-
ganise themselves; can die quietly withouat
creating any problem for the Government?
The city people are able to create certain
problems and therefore their needs are, to
an extent, attended to. But if the food-
problem is a human problem, and no! a
problem to keep professional agitators un-

cmployed, then the needs of all must be
taken into consideration.
I have taken much of the iime. Tn wo

minutes, I will finish my speech.

Mr. Vice-Chairman, the party to which
1 belong, therefore, strongly suggests the
following measures: —

1. Land reforms including ceiiing on hol-
dings should be suitably modified and
implemented; all ‘evictions should be
stopped;

2. The peasant should be assured of a
remunerative prices fixed in the beginning of
the agricultural scason:

3. All facilities in respect of seeds, ferti-
lizers., pesticides, irrigation, power, storage
and credit, be extended to the peasents as
far as possible through agricultural co-
operative societies; irrigation water should
be made available free to the kisans in
the newly-irrigated area for three years
and no fresh increase in water charges
o bc made in the old areas; no surcharge
upon land revenue should be levied at this
wincture;
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4. Agricultural inputs should be deploy-
ed on a selective basis so that thosc areas
which have a high potential of increasing
output get due priority in respect of irriga-
tion, fertilizers, improved implenicnts,
pesticides and so on;

5. The vast Chambal Valley areu, the
water-logged lands in the Punjab, Sunder-
ban areas in West Bengal and such other
areas in different States should be reclaimed
for cultivation; cultivable areas under the
control of the Defence Ministry, the Rail-
way Ministry, the State and Central PWD
and Forest Department should be leased
out for cultivation from year to year;

6. Monopoly purchase and procurement
and distribution of food should be under-
taken by the Gosernment and rationing
i introduced; the vast masses comprising the
lower middle class, industrial labour, the
landless peasant, the depressed amd the
Adivasi communities should not be left to
the tender mercies of the open market; food
grains procurement levy should not be
imposed on farmers of 3 acres of irrigation
and 6 acres of dry land or less;

7. A village-to-village campaign w0 clean
and deepen the wells and tanks and minor
irrigation projects should be undertaken;

8. The prevailing zonal system be abo-
lished and the whole country treated as
one unit:

9. A land army to undertake afforesta-
tion, reclamation of waste land, desilting of
tanks, sinking wells on a large scale, efc..
should be raised with the necessary equip-
ment and know-how; and

{0. Out of the foodgrains from the
USA, at least five million tons should be
set apart as buffer stock.

SHrRr S, S. MARISWAMY
What are you reading from?

Pror. M. B. LAL: This is a Resolution
passed by the PSP. frcm which T am read-
j ing.

‘ Thank you.

Suri M. C. SHAH (Gujarat): Mr, Vice-
Chairman, for a human being pure air and
good drinking water are the prime neces-
sities, and as the third item comes fcod.
It is, therefore, very necessary that when
we are discussing the food situation in the
i country, I should confine my remarks to

food problems only. We know that in our

country about 65 per cent. of our popula-
" tion arc engaged in agriculture, feeding the

{ Madras) .
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remaining 35 per cent. In the US.A.
15 per cent. are engaged in agricuiture and
they feed the rest of the* population. It
is true this has not come about within a
decade or s0. It has taken nearly a century
to reach that fortunate situation, In Japan
it is said that 25 per cent. are engaged
in agriculture and they feed the rest of the
population, while in our country 65 per
cent. are engaged in agriculture, and this
profession is inherited from father to son
<ince centuries.” As a matter of fact, our
[armers must become experts by now, as
to how to take out greater and greater
production from an acre of land. But
there are several factors which come in
their way. )

First is the nature. We have to depend
upon the vagaries of nature. And our
experience says that within a cycle of five
years one is- a good year with a bumper
crop, one year gives a normal crop and the
other three years are lean years. We have
to face this situation. Therefore, it is neces-
sary that instead of relying on nature that
is on rainfall, we have to evolve certain
other methods by which we ¢an have an
assured water supply to our fields, and it
can only be done by major. minor and
medium irrigation schemes. .

We have spent lakhs of rupees on these
schemes, but it is our experience that even
at the end of the Thitd Plan what was ex-
pecied of this major and medium irrigation
scheme has not come about. There aie
various reasons for it. We have also seen
that the minor irrigation schemes have
worked the best. It is, therefore, necessary
that in the Fourth Plan we might con-
centrate and give as much money as neces-
sary for providing minor irrigation sche-
mes.

I come from the district of Ahmedabad
in Gujarat which has for centuries a net-
work of earthen bunds in its Bha]l area.
These bunds are fed by the flood water of
river Sabarmati. Whenever there is flood in
the river, the water comes, fills a reservoir.
After filling it, it goes to the sccond, then
to the third and so on. There are about
100 reservoirs of earthen construction made
by the farmers themselves but with a great
engineering skill. Of course, the soil has
4 natural slope. The flood water can fill
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one reservoir, then it fills the second and
the third and so on. It is worth seeing.
Thase are all minor irrigation schemes,

Sir. when Dr. Jivaraj Mehta was the
P.W.D. Minister in the composite State of
Bombay, we happened to go there. One
farmer took us there. He showed us how
this network of earthen bunds worked and
how it helped them to have paddy and a
second crop also. He took us to a place
and showed where it required repairs, It
was neglected for years. We asked the
farmer the approximate cost of repairs. He
said about Rs, 6,000 or Rs, 7,000. And
if it could be given at that time, he said,
“You will see what pioduce I can have
within six months”. It was, [ think, the
month of July or August. The State Minis-
ter also was with us. He immediately
asked -him to go ahead, He asked him to
send his application and assured him that
he would sanction him the necessary funds.
That was done, and with an expenditure of
about Rs. 6,000 he got paddy worth Rs.
60,000, Because this was neglected, every
year pady worth at out Rs. 50,000 was
lost. After this a great impetus was given
to minor irrigation works, and I am happy
to say, in Gujarat a good amount has been
spent over repairs and construction of
minor urigation wotks, Even then it is
necessary that more funds are given be-
cause this gives us immediate results. As
I said, within a period of six months, by
spending Rs. 6,000 a farmer gets paddy
worth Rs. 60,000,

The other handicap is that major and
medium irrigation works have not yielded
expected results. After 1947, our planners
tried their best to make the country self-
sufficient in food. Unfortunately it is true
that we have not succeeded but the reason
is that the planners gave greater emphasis
on industrialisation than on agricalture. In-
dustrialisation is necessary for the uplift
of our economy. There can be no doubt
about it. But agriculture is the base of the
economy. If agriculture improves, indus-
trialisation will jmprove by itself. And,
therefore, it is very fortunate that in the
Fourth Plan it has been decided that the
highest importance should be given to
agriculture, 1t is a very wise step because
agriculture not only gives us raw materials
for industries; it is the base of the economy,
givin+ mqney and employment. Therefore,
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the decision to give the utmost importance
to the development of agriculture 1s a very
wise one

With the linuted time at my disposal, I
should like to deal with immediate pro-
blems facing wus for higher production
Water alone will not serve ow purpose
Certain other factors are necessary The
other thing is fertiliser, Chemical fertilisers
are, of course, useful. But, as my friend,
Shrt Deokinandan Narayan, remarhed com-
post and green manure have to be utilised
i a greater measure because they are
avatlable mn th. villages themselves. Our

tarmer, if encouraged, will have from hss
own farm and caitle the necessary compost

which will help him sn gher production.

Another thing 15 good seeds It is very
tortunate that we are now going 1mn for
hybrid seed> 1 was told that we had
hybrid seeds for wheat, for bajra, for maize,
for ragi. Expcriments are made in various
parts of the country where these hybrid
seeds are utilmed. The fields where these
hybrid seeds are utibised are worth seeing.
They have become places of pilgrimage
Hundreds of farmers go there, They see
tor themselves how agricultural production
has increased as a result of hybrid seeds

[Tug DrpuTy CHAIRMAN in the Chair]

We have got pilot projects where all efforts
are concentrated to show that with this
method the production i aguculture can
mcrease. I am also aware of the fact that
our farmers, though conservative, when
they are convinced that with the utlisation
of parlicular matenals the production can
mcrease, they never hesitate 1n utilising
them. The thing 1s they are hard-pressed
for money, It 1s very difficult for them to
make both ends meet. Therefore, they are
naturally conservative n taking to new
methods unless they are convinced of its
utility, But farmers do desire to have more
crop, to have more money, and whenever
they are convinced of this, they ublise it

Madam, one of my friends in Bombay,
who has been to the various Western count-
ries, told me that in a village—as we have
here got village workers under the Commu-
mty Development scheme—there 1s a village
worker who knows every farmer., He knows
the mnecessity and requirements of cach
and every farmer In the early morning, if
some agricultural operations are to be
carried on and the advice of this village
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[ worker 1s necessary, the village worker will
phone the farmer to find out whether be
was ready and was going to his farm so
that he could accompany him at the parti-
‘ cular ime. He will also say, “1 will b.ring
the necessary materials which you require”.
That 1s the help that 1s the co-operation
between the village worker sent from the
Agriculture Department, and the farmer.
Unfortunately for us that 1s not the case.
1 went some days back to a ‘Pusa’ farm.
There various varieties have been develop-
ed I saw some, and I was told that there
were (wo thousand varieties of bajra—one
would not believe 1t, but 1t 15 so But when
[ enquired whether the officers of State
Agricultuie Dopartment. whether the Direc-
} tors of Agriculture, when they happened to
|
|
!
l

come to Delhi, visited these farms, we said,
“Not a single Director of Agriculture has
come to this farm to see how we are deve-
loping in our own farms seed varteties.” Now
that 1s our nusfortune  Many good schemes
hdave been laid down—we cannot blame the
Centre—but they do not permeate to the
lowest level, to the level of the farmer, and
unless they are implemented in the real
spirit, T am afraid all our efforts will not
give the desired 1esults, It is therefore
necessary that the farmer should be res-
pected He must be assured that he is doing
a very noble profession. The profession of
a medical man, or of an cngineer, and the
profession of a farmer are equally impor-
tant for the interests of the country, But
what we find here is that the farmer is given
the lowest place. In public hife he is shown
no respect, because he s backward, hiving 1n
a village, and therefore we should raise the
status of the farmer In all cur public
mectings, 1 all our gatherings. whenever
there is a mieeting at the raluka level progres-
sive farmers should be given a place of
honour. And then 1t is very natural that
the farmer class, as such, will come up and
will do the best for the interests of the
nation, and for themselves

2

Then there 1s the question of the modern
tools I remember that our late Prime
Minister, Pandit Jawaharlal Nehru, remark-
ed that we were using a plough which
was one thousand years old. No improve-
ment has been made there. But how can
the country prosper unless the farmer has
every day some new method, some new
t mmplements to produce more ? You go to
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any village and you see the same plough,
the upper part of it bemg wooden and the
lower iron. Now unless this 15 1emedied
they cannal expect better results. Bug it
has also to bz seen that our faiumer has a
great love tor his prece  of land—he will
not part with it—and therefore, 1n spite of
the best eiforts co-operative {arming has
not taken much stride. So we have to bear
all this in mind. We cannot by a stroke of
the pen say that all farmers shall form co-
operatives That will not work. It has not
worked even in communist countries and,
therefore, in the action that we take we bear
in mind the socio-economic condilion of the
farmers, thewr attitudes and their aptitudes.
and if we have in this way full co-operation
from the tarmers concerned, I am sure we
will go a great way in achieving our desired
goal.

Tue DEPUTY CHAIRMAN : Your time
is up.

SHrt M C. SHAH © Madam, T am just
winding up.

Now the povcrty of our farmers is a
great handicap. As a matter of fact, the
level of development of the country is such
whatever our schemes, the main question
that crops up is that there are no finances.
Efforts were made through co-operative
societies to give credit to the farmers but
they have not becn able to give sufficient
amounts and at the proper time to the
farmers. The question of implementation of
land reforms also hangs fire. In several
States land 1eforms have not been carried
out, and, therefore, the desired results of
having fixity of tenure, cash rents and no
intermediaries have not come gbout. There-
fore we do not see that much improvement
in agricultural production as we expected.

Regarding the Food Zones, the Food
Minister has aheady agreed that in the
national interest the whole country should be
taken as one unit. But then we must give
him the necessary discretion to see when
Single State Zones could be abolished, He
knows what our people like, what
are the views of the people at large, and
therefore we must trust him that he will do
the needful at the proper time, at the oppor-
tune time.

As my time is over I will not speak on the
gap between the demand and the supply of
foodgrains, and how it affects our economy
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I But the last question is about the propel
price for the agricultural production The
price should be so fixed that the farmer
has the necessary incentives to take to
modern methods, and 1o put the necessary
inputs for better production.

Thank you. Madam

#7} fawerpaTe AeTETA SrehEar ¢
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TAICEY FATEs(z oY gUTY & Y At
FTNE AT F A A A% ALY B
qET AT ZHIT FHTR AR gEU T
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fafaafedy 1 sm f5ar, @ Gemam
&l A& | 91 A8 9FA 9 9 9y Fv
HIY IGT FT ALY AT | AHEAT FT
qITH g TEr I, T g% AT
FHT7 Fag srenfadier 7 w3 5 gart
qysrie #1 afeory qar fawar ?ogg
T4 9 & INIA A FG A1 aF N
FTSRIAT {737 1 AFAT 8 WK AV SAE
IR F7 194 757 faife feam ar
1966 ¥ 8§ @M A qaT FTHT ag 4
@ 29 E1 937 FX4 a7 | g9 a1
foFaTe oft 73Y oA, ST W AEy s
AR EuTdr gEta Y Agr o ) gurdy
g 1 fafwe wanfr & fow
qfomrasy 48 ICTRT AT &Y AT )
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f za 29 %71 fagwi & o= gar77 TEaT

g1
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Z 1 a2 UF BIET-A1 BT §, BR-BR
agt ga &, Afea 12 aqt & QT o
# ATATY H wEEeE] 31D g AR
HTAEY & AW &1 9099 &4 & fAqg
AT | 1962 H FAIAMM Y UF TFE
# 4,500 9fT =1@7 qa1 211 O7 FaAfE
AVTITH 196364 T TR TFT A 917
912 43T g7 | 9gf 97 TA cNET UF
TFHT § 1 2197 g, T a1 97 &9 {389
T FW 2 1 g9 AT Be g9 &
&9 TET T TRA & AT SR ITEA
g | 93AAT AT 33 g | ZEIY QW
F1 frta 1 o, = feall | dar e g,
3z ST &1 e, T i w2 g
&1 3T 99 FAIWT G I9HT AAEAaE
frafg adr 2172 § v ag w3 7 wo@
TEAT &, 99ATT F 99 WAl 2 Ay
a% ¥ I9% fzam § 93fq ar qmEe
FT &Y WLAT 93T 99T 0 8 | 99 A% g4
IE! TS WG, FIW| #1097 FHT FoN
AT qET FIH AGTH IAF FIH T
araT. a2t & | qF A% A FREE 7 3
¥ wET FEY F qETF g IAH SeHIg
FY AAAT TE F7 AFA § A7 ag AvEa
Y 72 2

afea gardt FE-a% A1 IEET T
qET FIAT VRATE, IAFT F9 § AKW
FIAT A ATRAT & | ATAET & I
fog % &1 1 Fae el o 38d
saemar @ a1 fF 'EY 11 FAg 7
FoT1 fFamt #1718 | 36 a1 30 S
1962 F1 a9 aF 1 R & ware
At & & fFaEt F1 27, 89 FAT
&1 FSI AT | 58T o 98 g0 FF gad
Fuf & 3ITFT Fo1 FFAT 0 T9 AR
ag gAT-31E 17 g1 a1 A1 e gn ag
YT 0. fF gAR FEEy %Y IWiq
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|4t fammg e Aa@ras Jifear]

griy | Prma & a7 ST AT gl 8
SHETATET q AT A AT F TIF
oA F T feT gw IEM oaE ST
=% fr ag gos| ATEHT & SOAT @9
JAIT, IATE O II10 A1 A AAFIT
P TAF AT @Y A1 AR AT AT FL
avg 1 @4 #iv fregq 3T qsdv §
fTaY a7 | g8 AT ATAEAT FT wOGT
=4 § FE AT AFQr g

FT A AfuFAITIITAFT AfE@T,
=4 2fqF FaT w1 af@x, AT STIHT
oy fr 2o A § SravEre #1 LfE
“afawaay za gfzar’ qmm # fawET
2, IH9 HAAT & T4 § AIATHT AT
fr qaTE 1965 R UF ARATFT 1 25
To yfafzw fawmar &, afgar #1 1 %o
wfafzga fu=ar § o7 rgd #7175 490
sfafes faetar & | g A7® & g A9
QLT 7 AFA ¢ % Gg TqAT FH ATH-
AT & AT 9T OT AT, @aAr § 5997
AT AT HIT @AT KT GHAT | ZAT
HIRIT TA ATE FI ATAT A7 FAT &
Faif® gz 3997 feafq &7 o=@t awg @
AT gWF gFAT 2 ST A wEma a9y
Fafew & et £ | o feaf] 7 gardy
AT IAFT O] AT €T AT AT 2T
2 #aifw 7 =y anfs7 78 2 | fqv awg
§ fae & wagr Anfzq § 3@ aw@ & 7
SR ®afed Ag0 g | 3w et & wagd
F1 A9 #1 vF Gar ofr 9 fTm aAr
T A7 98 Z2qM FT a7 § A7 AT
HFYFIT FY ATE T A4A A IA §
T AT |1 FAFIL €, 98 OF T
awg7 & A anfeq 7gr §, sHifea geret
FLHTT AT SHFT AFATET 3 AT q ST
A AT AR FEAVE | ST FAA T AT
FATIT AVF (T AITTAR FIII IZTAT AT
IAFT AT FIAT & FAT AT TET

AT WA ST TR T oUW | g fE
&0 A9 UEH [T AIF §, WX
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L

qIE GEH AT §, TH AE AT UE-
ar= fag a9t a% 9% A9 T97 330
& | T9EH TAF V5T gUT F G T84
g fa wwar a7 fAn fomg & oAw
FI ST, A F7 F1A F fwoaw A
TIRFAT 97 gH F2AF (% wrfagrz
FAT FY FHA g I @9 fAwr A
A7 IMET FTZAT ], TATF) (AT
TR | 1 haAr &7 faar 91w mify
fFam 1 71T, ag W F19 AT A
EFFaEE Ffaras | guav figar
wAT AT F2A 2 % ga 38 qvg F1 4T-
FATEFT AFAZ | K A K QquAT
FgAT g o A 71 Frww w7 ag Fver
grr fiRnz F1T &7 FwA AT 17411 2R,
FHTT KT FAT Y HT SR AT ST
% Siedt ®ez wFrIeAT F1 fzata g€
AT § #17 sAa fAawim wvEEr #1
fasttfrar w7 St & 1 ot FvAET 77
g9 qEIT & arAN AT & fE 9
IFTER AT FAT 9T &Y AT 1A
ALY FRAT § 5 gare &w § oy
axeAT 7Er 2 foraar g ag aa faar o
"% fF  3I9FT T IR @ giar @
av wmr oggEr fmar wEr wfgd o
zHav {13 a3 ¥A97 FEa g (Feq
fFam &1 A9 IRF AT WRY & )
AT RN I T AT Fa g o faega
WWE, FHATE AT € &0 S gEr
A & 7 SmAr F1 ol T ¥ e |
T & 1 afy avarT @ard s -
FET & TAF0 AIE G5 &AT ATgar
g——A @ Fgarg i aad ana a A
ST IOET FEVHE YZH 2, A8 av
IqF( HAWT &7 AT AT | 3 AT
# o faqT w0 £ 3R AW AT
A FAFAE F7 AfTa s 3 ™
FATHIAA AT, IHE ATITY q7 £
fratfra szAfaa, v a8 #1¢ smfa
TENEWT | AT AT HEE T4 G,
399 981 9T as-a% ) Eres 93 go
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BT FUSTETAT IR ST a12 o1 7
ST A a7 9 728 | e feafa
A ZW O FVAFT T GE HAAT F
fo g s7ar g3z AT AY AT,
gy Ffz7 &

HE1ZAT, AT TG FITIFITFT F949
e 37 AifaT | ow 3% A7 dcfa
fEis gz 8, AT 3AET EEy i a
3eT 97 Ffeza g F7 FE HiT AL
feomit o =gt 07 waEr Afers &
AT 1 FwT AvE gfqaq #feed
37 A3-A% USAT FATAT WAV § | IAA
framr & fao Freaifea grard,
@€ WA qF, AT, TaT92 17
BE-BiZ gFRIR T AU E 1 77 AT
¥ avFT 7 fFaET & fav gz =z
fafEa TEr &1 3TFT S wdew AE
§ a7 3AF) TEY G4qT, w2 9, TEE
A TOFT A @A, AR ad
W7 fATFA7T FAT T AT KA @
W FEA Fr nazg femAt § WAl @
apfat==r 1 7 g gaiR 707 fFaa F
G477 F | 97 WeT NI AT FT A
F1 F91 FIAT AMEAT § | Heg Wayw
AFIT T S oFfaFie ar Aifa 59F
¥, 39T AR FIHFIT G 1@
ITET FIY AL AT HIHGA FET 2
AFA 2 | WER G ATFIT T FISEAT
S9 ¥ 3g @7 fzar & f& 3 faa
ATRAT 93T FIF 7§ 98 AT 0T Aqi-
AT HIAT AT | TH T8 § AAFCH
SUMETIHAT £ |TATT F&7 fMaar g 9
IYATFIAT FT 9WOAT FT AIRAT
FTAT TZAT § | Fiarzal FREAr & 40
wygqr wfh faEza s@T #FhEdE g
X f5a a3 § G § S A |
I¥ 56 ®o ufq fF3za I &l av

[3 MAR
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|
|
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97 % fan w5 g g & o7
AT § FrErw g 9@ 9ET |
AvF17 7 59 a7g F7 saEdr fFaAE
FEIT FTIEZINA T QT FTIAGA
F79 % 9fvA AT FRFTZ 1 THE
FT {7 gAIET ATFIT Ao Mo HTo
¥ AR A #7 Aifza i 7w
FTE FAT HATAT AT e fAgita
faar & 1 =7, wagw §, dfaadu &
T fadr ®rew & A7 &), &@dr 7 gl
A o3 ACEIT F foeagy w8 2, f
AT HTEIT ITH AT AGTE | TT AYG
%1 AT wAEA ST g 7 fEa
fa7 A%g & AT IQET F7 AFAT & 7
IR AT To WTo MTo & AifeR
faar mAar & oF F1 FE FF FI\FIA
#1, UF J9 F F&7 73 A9 F F199-
FI7T &1 Fifza fgar sAr § 7w wR_W
T vy & FgMfEr gt zw @
¥ fou fr F#8) & AT MFT FWMT GBI
7afA0 ¥ graArg g4 A7 7 FEAT A
g % w3z T awear 1 g9 F7 AFA
At SAIRT (=BT FAIT |

q W1 OF FIWFIT g A7 7Y FAL A
oAl Rz &1 Aifr T g,
#ffer & Iaar FAIR IewgT  zwfww
FEFTATTE | THT-IILR AFT AR
axa17 g afafy &1 92 wwar o s
g qards & 7 7 aufear &
19T W 2 | gEIY AEIT Ay & fF
fan A7z & @=ET AT FNE 0F qF
idT & SAT ATE § WM T wWiEleT
giamfzar F@faar F 197 7 7 A7
fasmT FiFFA WA F7 TFF L AL
FII g 5 29 A7HIT W LA T
FgAT A7y ATEdl £ 1 (Tinie bell rings)
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(= frraEm weAm@ar aifear]

IqqadTify, 7EIEAT, 971 §, § ag g
A0 07 Ao gzi3 TiF, IE9TET F 7
®i 947 Fr4fRFar < wra, fqatw
sgaeqr § sar et o fqggm  w@d
ZC 3IAFT I AT faar w@, faas
T gfagg Fmar aqr g, S 9T
e A \@T §WAT g, 39 97 § Gfa-
q gar f9ar Jr7 1 qarRa saqe ®
ifeaiq fFar 9@, ST 7 @7 w0
faegan @mr oF fagffes &7 S
git @30 F werfea frar sm7 o
wEr a7 158, zafAa s faaid s qma
A agw 311 & 3a%1 wiatwwar & s
HIT I8 qoreor sraifeas frar s

wmAl qoad awv (i)
IAIAT TG REISAT, TR LT AN THHT
W Fi FIIE AT, KA | &,
S &, T, A99(, FALT G FA TR0
feaii & 7 Fa9 aql ®, afeF =g
wat gdr & aF W S« 4T g T
| | I AR AT Af54T & &) fag w19
FBM ZIG7 21 /T A Tar F9A-F0
Ziar & 0 SRTA A WAt g 1L W\ Al
faewa faaar adt star v srsda %€
Siat & I mAr § ST gwi W
QT FEI TGT | T A qF ;T
STt g@ giaar faqd 7 47 § 39T 39709
TN 9T A% ¥ L A7 59 & FAT |
gH AT FEI & (6 a9 Fla g g
g, AfFT AroFw & F5,  eadaar ¥
GEX Wi BH WA AEX & AT 9T
qT T FW AT T | 1S TS F7 7T
g9 QO 74 FT ¥ )

gk w3 fafqezs, gz Aiga
F 97 78 fe7iddz #r = faar ax
& foadr aweqrd 3aF amy § #<
SEFT AAT I A 747 2 T A R
HHTIFITYH FIH FTIEE | 3799
X0, 59 AT H paar efafaey
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| BT & T WY T @ A | S

AT T gag a#r {24 @ 3H AR
2 5 %% weedl ¥ 7 gaAd &F IAF
BN § 9 ET IR A9 feuTERz §
T 339 1 77 f3ar & | 7g 989 qar
g f& wars oe e & fesdaz & wma-
A1 Y FFAfear SaAqaz 0F 77 far
Y A FIANTEIA S TATR

wiefes fred F @ 0w 5T
fzatmar g @ F MAE | WA UF
wgean ¥ Fwen n % gar zfeege
& AT ag §9 Ifezzae 9 W 79 AIEle-
few o giar § 3aF f97 91 w1
T G T § AAIS ST w@@ A
fsaedz « ¥ gee(@FEwa & fAg
gfaar #7 g g\ w1y f&A41 1 Gl
gl TEwImAH R T A A |y
g, A= 91 zaF w9 5T Zi6T AT
TIST & VAT EW HF AT FT FAT G )

F AT UF qizee AL AT ATRA!
g1 BN OE §eaT, AT ATne e,
S gRIY 9StS | d81 Z, IR SSAv
|, 9T AW § 98 FF0 IF g
I T AFA S & | Iz WET AIAR
adt g fe € gial 7 w317 20 v
AT G FL AR AQUTH 35 T
wat § & 14 0T AGT- T AFTA &Y
AT & V¥ A Fy garar Figdl §
agl wra A1 G40 AMq OF 7wt O
F1 G T4 9 qFar g« "qF A
wiew & f =3t Fa1 20T sF THE &
ST AgiTE AHIET WRHRE
TEARE St Fiw F W 2 B AT A
qa 3 o fvdl 81 T wfzng A Q0
AFET a7 H BAW [CE aF wE-
U WuEA @ & T gurd T
AETATFT F1q &F & | 7 F9d &
[ HEM GAT, ST FIAI, @R
TIAAT, BiZ-Bid ¥ AT (FT6E @er
F {90 @ % 39 0 AF, 0 T
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LRSS CERIE E C IR GHEAESEA R
F fa7 wgrwer e o AT wgh-oet
ITH! graar gi, der-ael IaHr @ W@
& | g &1 agn sanan fxfefesn
B @ g fF gl § A @ aga
T g adi <gr & | AP agi,
¥ &g 3fGd ag 9wEEl ¥ Wi I
BT g &1 wEwId gean, faameiie
Hfee dawEl, § g9 TR T
FW &1 AR A ated T Fw g A
Wt 7 §ag qr HOGET T
TAOTEr F7 W g /T s F Al
2, wgmE w1 gy a &, G el
AGE | BT f v DT T W
g, wifg & 777 &, 7 ¥ miwr
ufSev gH g1 AT ied 2, wal-
T QAT 7 AT MFATE |

s wrw fagrdl awady
QT |

M N

| FTOaE WS : § UF AT
&l 4 wgiviez 7 fod 5 a1 6 9wz
ghaT 8, zafed fafaet miga wy
agr F LA F IV L qU H=@AT
Ffgw T AgTire #1 SARY F Sueay
AT F1 Frgar g7 Afgw |

d UF am T FATr AZAT g
AT AT TAT A FAAT O oy &
I §IAE & | g 9T 937 q=9T § |
QW F &% sTg Ag gl gy &Y wrfzw
TEY A1 W AT A0 A A R A AZ
1 gIAd q9T F= 9Iar ¥ faeen
zaw fq7 T19 aqrar fF ag Saofad
g aw Swafed 47 @ awdr @
¥ g AW FT qqET A g oag
TA GG, AR gH B, TT FAE
9 g9 -1 T UF IW F AW
dR gH F A w1 AT & =niEn
T &Y ady, srrer Sivfear Awa |
Fam fF %% sog samer 1A § W)
FE A FA TAL | UF WA § A
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TGN T AT L F A AR HFEAA
a3, A EAT af g, @ gmd
fift & 7@ gmdr wesfy 0 e
ag erew fRa s At a4 degfa &
aR A A agEr SET, 9T R @ Ay
7dr & fF erew faqm ar adr mam
IR FFTar ff % 99T & FF 9
§o 7 Tw (e 37 fegerar 9 @
g1 Fg A FT AT AL R | A I
fFag a2 s afer s e, o
A AF E. FFT TR A A GI 8, T
HAGAT F7 ATA & 1 BH AT A FRAl
F1 ag foarar =anfgd i 99 5 froar
B, A FAF WA, TRAF WY, 7
gd agy Fvar fgu | ag 8w W g
#1 7997 & fgmrar swwfeg 1 3 fee @
AT gAvET AT g g W g )

T EAT 1S F 1 GLTATT FE-FT
gz w1 8, fvv o 7w ana g & aw
gefrag Oftgear €t & | TeRefeg
TiFea7 98 § | s ST g
|1fgr, 37 o+t aF At AL AT ¢ |
TAF ¢ F AGAAT K] AR q SR
FIfow T E L FAAWET GG, 7
s @ ;W AE g ag &I
# fad v 78 qa7 W g fF g
ffezzge ofx guy Wr on  dfegege

aar iz g & s gm &7 fEm
giar g @ mwfEy #3110 W_Ee

wqrERr 3 2 g o fas seageg
g A gier siEr d9@r &7 SLA )
.3 TEqiAT 7 wlewies ZW &t
a9fHd 15 TS AT A]T &Y g |
f6T sl HAT-AAT I T AF TE
1 A A AT wFw o7 gH 7 e ay
Multipl city impact is to raise land
productivily by even 30091
qg qgW TFTIEVE ST AEEd AT Al B
A1 Fifeqr 517 9gr A1 &, ¥ ©AH
ag AT F1gAt g 7 e ofiv 2o
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[Armdr arrad A1 |

® S qA7 afat Frae w9 F fAsaar
® | FHIX J3T OF TFT § AT 500 AT
600 fFeam® a® =g fAgaar
#T F2T 7A% A7 war afas fqwaar
§ sy ¥ "rffes 3fae & st
FLYE (7 A2 A7 T 27 FFAT 2 1 AT
Pya T3faa orEeaT F gy w owamEm
q ST F FVAT a-sfgfr | G T
MMFFA FW  FT TR E, 9T IAG AT
3T 73 faseAar & Faaar sifas freas
T HIFT 39 & 3 g F a7 ¥ A7
FIRT AR F fr Concenrated
attention in Certam areas il
wifed | site digA w1 egeieSad gMAT
fed W g & w9 foT Wi
g1t 2\ Ui vANqd E § & FTAT
JENE -

“Mning of seeds gives rnise to cross
pollination and ends in lowermg the crop

yield or in getting  week, susceptible-to-
pests crops.”

rreefzer A1 217 ¥ EERT AW
g AET A0 | 3G (ST AUT aG
T 1o 71 37 & 77 wfzas gid &)
ag twaar a8 Tfem | S Ao diew
AFAZ T INTIE g7 947, TH AT
Agar Mfgm | wEeylesr Hig g7 a3
giar arfgr, 38 97 wgv @At wifew,
e FET Tfge, W7 g A wifen
Fad fimarg)

TG AT FET | 45 FAT AT
41 & 0F a0 = F0 | & wgar FFM0
% st ot TaT FHF T 99 AT
g AT F AN A0 99T F IE
g | @ fadraz #1337 gaFT frsee
G@T F IR FEA JA7, THY J¥00 &
& ngsr 21 OAT FY 7 9gA w98y i !
g T YR SEAIEEA 2T 7.5 4
qeT\ 3T IEIEE ¥ fao mrEfefen
FATT AT FfZT 1 araF® oFig -nigr
WA Z{7ET L ) I/F TARTS AT AT

[ RAJYA SABHA }
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e ¥ AT A/ AT A Fov fF @A
FTueiEE Ty = e 1 gw iz Jw
i 97§ g8 F7A7 Afgn, {1 &77
TIEHT F[7E [ AT, HAT g, TR
fear s aifge Aifd a=w 9 g0
#F FFY gAT A7 fF Frzar § &9 § 9
Tz 9 3A%T gey fzar, wiv fZar
gH AT T AT F3 1T gT FE IR
#1 g9 ¥ [AT § AT AAET ZiAr if
g 721 g Tfgw

7 AR IE AT FAAT ARG g AT
F a7 AT gEgraH, F FArar oy i
AT & N | Fu FIOO9 FQ@ A7
2&d | ¥ {7 @At g fF ag S el
HIET T & 39N faeArE 27 aFar €
%A faer 97 7 W7 g W17 5T qera
g 1w g difem ST dar e
A {4 0E oy |1 eA T F faT
FFY a9 1 fae awr @ T g
AT faeraT & o< faenge 21 aFdr @
®T TEATHT FV AT FIWT RN FIAT
qTAT & | W wEdaT & f =n& @ ®
& At Tfgw |

a3 § Faufedt & @17 T F@En
qregdr 71 A7 deEfy &, WU aw
Z 1 7 7E 71 W@ € R o F fam,
A WAFAAT & fqU Fo 4 FB5 FAT
aifge + fasigist & gamar g 5 agfq,
fagta i qegfa #1 § 1 SEW F@rE
& gl wFfA & w13 @ Av Q0 ar
famar 21 wifgnw o =ET "AET A
aifgr 1 ag g g vxfa | faEfe @
arwa 77 § % foras) giom grar fraar
g #i7 f5a% 9= ¥ 98 TEr g 9w
AT & B TAT AT 2, I AT
W Y WA AAT R T
g% fagfe 1 Argfq amn e 8 7 wesfa
gAIG ug 2T {1 § S
gM qaT g, 9rer /g AMT & awl
FiE AT AT 7 AT ZAX Q. AWAT
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A IS FT IAF ATHA T &l | T3
grr werfa 31 2w @ oft uF g
387 9177 &1 2 | g3 Jaufad g
I af adT FRATE | 7 Faw gAT
af, Tl gqt #1487 wSHed wiagd
2 zafay st 3o gfaar 8 @ 2@ E,
ATTSAT & T 2 | S A FAT T, 7 A(
g a5% g, gn 31 F(fge o7 ad g
drgar =ifge | ag gwid A g
HFT B, WIE F1S YA 21, g T@ad
FAT F7% A AT Afgw | AFr WL
degfg & fF @m F AT g R )
09T qH FEA KT A f7A1, zaF fao
F HUa agT GAq1% A g |

Miss MARRY NAIDU (Andhia Pia-
desh) : Madam Deputy Chairman, regard-
ing the food situation in our land just now
we seem to have perfection of aims but
confusion of means. The presgnt difficultics
no doubt owe their origin to the great
drought we had but nevertheless we must
own that the creation of food zones and
the methods of procuiement, insiead of les-
sening difficulties, brought an additional
misery, Without the zonal system procure-
ment s not possible and without procurt-
ment distribution 1o deficient areas i not
possible  So the policy and the plan of the
Food Minister cannot be found fault with.
Hence we see in this the truth of the saying,
the operation is successful but the patient
died. Once a very clever surgecon operated
on a TB patient and removed half the Jung.
The operation was a wonderful success. The
doctor was very tired; he left the patient
in charge of the nurses and went to rest for
an hour. In the meanwhile hic boss who
was not a sargeon at all ordered the patient
to be moved and put in the verandah, Per-
haps 1t was for wanf of space but then the
inclement weather in the verandah would
have certainly made the patient catch cold
and die. But, thank God, the doctor came
m tme and saved the patient. Similaily now
what i¢ happening is this. This attempt to
exploit the food situation and to rouse the
people’s tempers will certainly lead to
greater troubles and if this continues, then
God alone must help the Food Minister
and the country. T heard speech after speech
saying that the faimers did not form them-
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selves into 1ebellious groups and gu on
stithes hke otheis. If they took to that at
the insugation of any of us or any >f the
Opposition members, then God alors will
have to save the country and the [ood
Minister.  But, on the othet hand, Madam,
the Government also at the same tune must
realise that our country is not sufficiently

trained ot educated in adjusting itself to
controls. The very mention of control
cleates scarcity and that in turn leads to

chaos. So my very humble suggestton is
that the Goveinment must be quick, as
quick as rushing forces to the battle front,
| n procuring paddy. Do not let the rirmer
suffer.  The procurement price must pre-
serve the incentive to grow foodgrain, Low
' prices leading to underground granaries and
| blackmaracting hwmt the consumer much
more than belter prices paid to the pro-
ducers from the start. Instead of paying to
the foreigners, pay to our own farmers by
fixing floor prices. Then fill your granaries
and throw open the zones for free markets.
All this must be done as in emergency in
a matter of few days and thus the prices
must be controlled. Of course the oaly
right policy would be incentive to 1 free
market to the farmer in any country but
in our country free market alone cannat be
a sufficient incentive because of our un-
certain monsoons. The Governmest must
at all costs fix floor prices so that : bum-
per crop may not cause the ptices te col-
\ lapse How can we expect any farmer to
i take 1o scientific farming which costs a
X great deal by way of chemicals, fertilisers,
etc. unless he is assured of,a floor price plus
‘ a free market which may bring him higher
: income than the floor price. Is it rght or
{ just for our elite of the country to sit in
|
|
{
|
|
I

towns and cities to enjoy all the luxuries
while the poor villager—T am not talking of
the landloids but the real poor farmer—can
only look to these luxuries in cinemas and
not in real life especially when he has to
undergo so much of troubles in order to
praduce food

One hon. Member saggested and rightly
that if cash crops give better income, let
it be shared with the poor farmer by paying
him more for hiy rice. Jt is not correct to
say that they produce cash crops and the
people must have rice at a low price, They
must have rice. Of course all of us must
cat but the poor farmer who depends only
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[Miss Mary Naidu}
on growing his rice must aiso have his
Jhare and o the price of his rice must also
r1se a little bit. Monopoly procurement, I am
afiaid, will never work in our country. It
will just drown the country in corruption.
Millions of Indian farmeis cannot be sub-
jected to compulsory procurement. As it
1s, some of my friends blame the Chief
Munister for taking advantage of the situa-
tot. I do not agree with them. Take my
State, for example. Andhra is on every-
one's lip as a surplus State, Yes, there
are a few taluks that certainly are surplus,
but there are many other taluks in Andhra

which are not surplus Unfortunately for
Andhra the Calcutta Mail staits  from
Madras and goes through the only area

which is a rice-growing arca and which
looks most bcautiful, green carpets through-
out the seasons. But those who travel to
Bombay from Madras will also see that
Andhra has got the most dry area where
nothing giows and which depends on rain;
a few crops grow there at times.

4 PpM.

SHrt M. N. GOVINDAN NAIR Do
you know the actual outlow of rice from
Andhra during normal yeais ”

Miss MARY NAIDU : Yes Though I
am not able to give the coirect figure, 1
know that the normal outflow of rice in
Andhra is enough to feed the Andhras at
the rate of 15 ounces per head. That much
I know.

Stk M. N. GOVINDAN NAIR . What
was the normal outflow, ie¢, rice taken
out of Andhra every year, during the past
three or four years ?

Miss MARY NAIDU : I could not tell
you exactly, but this will explain it. T can
tell you that fortunately for the rice-eating
States, Andhra taluks which grow rice, do
not insist on eating only rice; they eat
wheat and also other foodgrains and that
1s the reason why Andhra is able to send
out its rice to other States. If the whole
of Andhra State insists on eating rice, then
we will have nothing left, but fortunately
we do not. We do take wheat and we do
take many other kinds of grains alvo. So,
the surplus is always being sent out.

Tae DEPUTY MINISTER IN 1uF
MINISTRY oF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT anDp CO-
OPFRATION (SHRI ANNASALGB SHINDF):

[ RAJYA SABHA |
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, My Kerala frends are not imitating the
Andhras.

Miss MARY NAIDU : They are not
doing 1t. There, again, I suppose they will
blame the Government. I think some of
the Government people shonld go there and.
train them how to make wheat preparations.
It is not easy tor everybody to takec to
wheat,

Ssmi M. N. GOVINDAN NAIR
(Kerala): It is a good suggestion. The
Food Minister, instead of wasting his time
here, should go and start some work like
that, That will be a good thing,

Miss MARY NAIDU : What T wanted
to say 1s this, Qur Chief Minister, with the
best of intentions, tried to procure rice, but
the very mention of ration and control
makes the poor farmers store tice for them-
selves. This being a very bad year due to
diought, the majority of them have tried to
heep something for themselves. So, he
tound 1t very difficult to procure rice. He
had another method of procuring rice and
that was at the factory level He wanted
to procure rice at the factory level, think-
ing that all paddy would go to the factories.
I have been touring round this area a little
bit during this off-Session and I found that
in most places the factories were not work-
ing at all. People were pounding rice as
in olden days. That was because they were
attaid that the rice would be taken away
| from them. So, he is stiuggling very hard
| to procure rice and send it, but he is being
blamed. That is not just at all,

SHrt M. N. GOVINDAN NAIR : How
many lakhs of tonnes you would like to
be procured ?

Tar DEPUTY CHAIRMAN : Let
finich,

her

SHRI M. N. GOVINDAN NAIR : False
information should not be given.

Miss MARY NAIDU : It is not false
information at all. Tt i¢ just what T have
seen.

Surt M. N. GOVINDAN NAIR : Any
number of lakhs of tonnes can be procured
from Andhra if you want.

Miss MARY NAIDU : Today there is
going to be a revolution. It is going to
take place in Andhra, because T hnow
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Andhra people have not got any rice to eat
for themselves Just the other day a 1ail-
way clerk’s family came from Godavari
district—tHat 15 the most flourishing distric,
tice-growing area—to Delhi  He tells us
that 1t is far better to be in Delhu than to
be 1n his district because they cannot get
any nce at all there This 1s what T have
been told If the hon Member just goes
round in Andhra, not to taluks like Nellore
and Vyayawadda, but to places where there
are hardships where there are poor people,
he himself can notice that He would tell
them and ui~e them tomorrow to go on
strfke becausc there 1s no food In spite
of 1t the Chief Minuster has collected some
rice to be sent out

Suri ARJUN ARORA Do not allow 1t
to go out of Andhra.

(Inteiruptions) .

Miss MARY NAIDU It 15 a very diffi-
cult suuation because we do have a very
bad drought and there 1s hardly anything
Of course, 1 do not say that if tomci.ow
the controls are removed, there may not
be any rice coming ouf, but that rice may
belong to last year or the year before—
belonging to very rich people, but not the
poor fdarmer

Then, again 1 must say that 1n re.ard
to procurement, the farmer must be helped
to get a good price If he sells paddy soon
after the harvest, the weight 15 greater and
he stands to gain something, but i1f later on
he sells the paddy, the weight goes down
and he stands to lose So, what the agents.
who have to procure paddy, are doing 1s
they are waittng In between the farmers
will be the losers So, by waiting they will
make the farmer lose when the actval pro-
curement takes place  This hind of lttle
irrtations to the farmer should be avoided
The Government must come out to pay
a httle more, fix a fair price and pay 1t
mmediately  That 1s what I said You
tush as m an emergency and procure as
soon 4s the paddy comes out of the field
Then, you will have any amouni but not
without the mducement of fixed price
But if you simply go and harass the farmer
to give paddy you will never succeed n
getting paddy So I entreat the Govern-
ment, ke a loving mothet to mduce the
farmer and coax him to patt with his pro
ductton We have to do 1t
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Suri ARJUN ARORA Loving mother of
the Government ?

Miss MARY NAIDU Government, like
a loving mother, I saud

Agam, if 1 may say so, Indians always
had a great reverence for theirr mothers
and that 1s the reason why they so lovingly
chose a mothet to rule tiem Now, they
have chosen a mother to rule them They
must, like loving sons, be at all times ready
to help her to see that the Government
s a perfect success

Surt BHUPESH GUPTA (West Bengal )
Is 1 loving son or naughty daughter ?

Miss MARY NAIDU Naughty daugh-
ters also must be taken care of, by loving
brothers

(Tunc bedl nngs) .

Now, I come to the pomt, My friend,
Mrs Ammanna Raja, referred to Nagar-
junasagar Time and again we had begged
of you to give more funds to the Nagarju-
nasagar project, but then our Madras
friends and Kerala friends did not join us
It all of us had joined tozether, we could
fave done 1t  Now, the Food Minster s
not to be blamed It was TTK who could
not see eye to eye in giving Us any money
to complete that project If that project
had been completed, today we would have
had enough rice to give to all the ricz-eating
areas of 'ndia  So even now 1t 1s not too
late to see that all the minor projects like
Pochampad and others, which Andhra has,
are completed If they are completed there
will be enough and more rice for the
rice-eating States of India

The DEPUTY CHAIRMAN  Your time
15 alreadv over

Miss MARY NAIDU My friend, Mi
Dahyabhai Patel, said that during British
times our country was the granaiy of the
world Nothing 18 fai from the trnth
Butamn was called the granary of Europe
and perhaps India was called the treasury
of Britamn, but not ‘granary’ at any rate
We have had to re dig our tanks and wells
and start our projects after they left Now,
we are 1n the mudst of our project and when
they are completed we will surely pecome a
granary He also said that we were begg-
mg for food No, we are not begging for
food We aie buying food and gelting
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deeper and deeper mto debts and we will
have to pay bach all those debts at some
future date 1f some generous friends and
generous brothers and sisters from abroad
are sending us some help, 1t 15 not called
begging. 1 would like to know what Mr.
Dahyabhai Patels Party, the 1ich people
are domng m India. Tt every rich student
m the classioom feeds one poor child n
India, then there will be no need tur any-
body from abroad to send us money or
any other kind of help. Mr Chordia,
not today but the other day, touching on
food sard “Unless the Government changes,
there can be no solution to the food prob-
lem™ | say that 1t 1s not the Government
that should change, but 1t 15 the man’s mind
that shoald be changed; 1t s his ideca that
should be changed, it is his heart that should
bt changed, If all rich people changed their
hearts, India would need no help from out-
stide. We will certainly be self sufficient,
self-respecting and cverything. But as it is,
1o to say that we are not self-respecting,
we are really not taking any help from any-
body Help fiom others is not called beg-

gary

Since my time 1s over, T must thank you
for the time you have given me, and 1 hope
that my brethren on the opposte bep-
ches will help to tide over the situation, and
with God's help theie will be no trouble
whatsoever .

SuriMaTI DEVAKL GOPIDAS (K.iala):
Madam Deputy Chairman, on the floor of
this House I have heard so much about
Kerala, and, as it 1s, the food problem of
Kerala is the highlight of the day. I heard
one of my hon friends, Shrimati Ammanna
Raja, referring to Kerala and criticising
that we were unnecessarily agitating. 1
would Tihe 1o <ubnut that, in October last
when there were children falling unconscious
in the schools, due to starvation, we never
agitated. We wanted the Government to
work out a programme, and we were hope-
ful that something would be done in the
matter. In October 1964 informal ration-
g in Kerala was begun and we were given
6 ounces of rice and 6 ounces of wheat.
Afterwards in September last it was reduced
to 4 ounces of rice, and 1 would like to
show to everybody here that this is the
4 ounces of rice given to an adult for a
dav, Whethet this is sufficient for an adult
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to hve on 15 the problem T would Iik2 to
put before the House,
it on

SRt ARJUN ARORA  Place

the Table

SuriMall DEVAKI GOPIDAS I do
remember that when Gujarat faced two days
of food shortage, there was looting, shoot-
g and killing. But in Kerala nothwna of
the sort has happened. On the 28th
January lust there was a “Kerala Bundh”,
That was organised by all paities. I would
like to point out that it was a very successful

demonstration ot the sentimenis of ¢he
people. Nothing untoward happened. It

was only afterwards something had hap-
pened When the students came out and
some unholy elements got into the proces-
sion, something had happened. It was osly
afterwards 1 would Ithe to emphasisc
again that the ‘Kerala Bundh” was a very
successful demonstration of the resentment
of' the peuple of Keiala against the treat-
ment they were 1eceiving

Food 15 the most essential factor with
regard to a human being. Every thud hew
a healthy human being feels the pangs of
hunger It 1¢ nature’s creation, and if we
want to live, if we want our brain to work,
if we want our children to be healthy and
all that they must have enough food The
Kerala people are accustomed to eatinp rice
and rice only. There 15 so much of mus
representation here which T would like to
clarify. From time immemorial the Kerala
| State is a highly deficit area in rice. Now
we are producing 11 lakh tonnes of paddy
and that 1s sufficient only for six menths
of the year This is the condition from tyme
immemorial. Kerala produces cash crops
like pepper, tea, cardamom, rubber, cashew
nuts, and so on. Even before the time of
Vasco da Gama our ships were very famous
in other countries and we were selling these
to the foreign countries, to the Far Eastern
and European countries, and we were get-
ting foreign exchange. With that foreign
exchange we were getting boiled rice, very
good rice, from Burma and some other
places. Tn fact up to this time the Kerala
people have never experienced any starva-
tion, any famine. It is only after independ-
ence that we were experiencing famine, That
is why the people of Kerala mildly waated
' to show their Ttesenfment. Instead of
| considering it on a sympathetic basis, with-
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out giving proper attention to the plight of
our brothers starving in another place, I
find that it is being criticised. I belong to
the Congress Party, and 1 am sure the
proper forum for us to demonstrate our
resentment is within the fold of the Congress
Party. We demonstrated that we resented
this treatment at the Congress Party session
at Jaipur. I find that that is being criticised.
1 feel that this is not the forum to criticise
what we do within our Party fold. That is
the real forum for us to ventilate our griev-
ance, and that we have done wisely and
effectively. I am sure it is not proper for
any of my colleagues to criticise us.

There were so many misrepresentations,
because some of my friends, especially of
this House, were talking to me yesterday
and I found that they had a misapprehen-
tion, a mistaken notion of the food problems
of Kerala. As I have already stated, we
produce 11 lakh tonnes of paddy and that
is only sufficient for six months of the
year. From those 11 lakh tonnes, the small
farmer, that is the farmer having up to
2 acres of land, is allowed to retain his
produce as ration and he is not given any
ration card, The marketable surplus, ac-
cording to the Government, is only 2% 1akh
tonnes. From that, the Government is
procuring 60,000 tonnes. The other day,
Mr. N. E. S. Raghavachari, Adviser, ex-
plaining the food sitnation .n the State,
said in the Consultative Committee on
Kerala Legislation :

“While every effort was made to inten-
sify procurement, it must be remembered
at the same time that the marketable
surplus was only 2% lakh tons out of a
total production of 11 lakh tons. How-
ever, some price incentives had recently
been given. To relieve the hardship of
producers, those with less than 2 acres
of land had been exempted frcm procure-
ment. Kerala Government had procured
20% of the marketable surplus; in a
deficit State to procure more is difficult.”

That is the statement of the rspresentative
of the Central Government that is ruling
Kerala. 1 find that there is an attempt to
find fault that procurement i not going
on there properly. I would like to say that
we do not mind if the whole thing is pro-
cured, but we want our ration. We want
to live, we want our generation to be
healthy, That is our only demand. If there is
any scarcity, if there is any difficulty, we are
L22RS/66—6
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there to share it with everybody. There is
no grudging over it. The only thing is,
as Mrs. Naidu has stated, the Kerala people
ar¢ not accustomed to taking wheat pre-
parations. As I have said, we were getting
enough rice from time immemorial. Only

after independence we were put to thesc
difficulties. Before doing away with the
zoney and creation of the State zones, edpe-

cially before Mr, Subramaniam took charge
as Food Minister, the lower income group
in Kerala was given two measares of rice
or edangazhis of rice at subsidised price
from fair price shops on the basis of ration
card given by the Taluk Office at the govern-
mental level. That was given at a subsi-
dised price and the loss incurred was
shared by the Centre and the State. That
was the condition. But as soon as Shri
Subramaniam took charge he wanted to
give more because of his regard for the
poorer sections; he wanted to increase it
to three edangazhis and so whatever stock
was available was finished, and from that
time this difficelty has been there, We are
faced with this difficulty because we are not
getting enough stock. Now this is the posi-
tion. From last October, we are getting
only four ounces and that is the actual
position now,

It is stated here that we are having so
many foodstuffs to eat, and tapioca and
banana are mentioned. I would like to
say that tapioca is not at all a staple food,
we cannot take it substantial food. It
is completely starch, it should be taken
along with fish. But our fish is bcing
exported and we are earning foreign ex-
change. And in Kerala we are getting fish
at the value at which we are getting fish
in Delhi and I have experienced it. At
Delhi’s price we are getting fish in Kerala.
By exporting the cash crops, we are getting
dollars and this dollar exchange goes to the
common pool. We earn, by the export of
our cash crops, to the tune of 22 per cent
of the total dollar earnings. In my State,
even a common man in the strect knows it.
That is the problem that is being faced.
No inducement or no provocation at the
party level or by anybody else is required.
It is a phenomenon that we are experiencing
—the common man in the street knows
everything. Everything is on his finger tips
and he knows it.

As T have stated, it is only after the impo-
sition of the zonal restrictions that we were
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faced with this difficulty. So we would
request the hon. Minister not to put us at
the mercy of the Madras and Andhra Gov-
ernments. In the hand-out which has been
given by the Department of Food. it is
stated :

“It must, however, be borne in mind
that unless supplies from Madras and
Andhra Pradesh are substantially larger
than even last year's levels or imports
of rice are stepped up regarding which
there are difficulties, it may not be
possible to find sufficient rice to meet the
full requirements of Kerala.”

That is the problem. We do not want
to go with a begging bowel to each and
every State but we want to be fed by the
Centre because the Centre is ruling us. And
even if the Food Minister finds fault with
the State Government, I would like to point
out that it is the Centre that is ruling
Kerala for the last 18 months and if the
State is not procuring enough or if there is
any point regarding that, I would like to
stress and stress upon the fact that it is the
fault of the Centre. Shri Subramaniam may
find fault with the State Government. It may
be that he finds fault with the Home Minis-
ter, Shri Gulzarilal Nanda, because he is
our guardian now . . .

SHrt BHUPESH GUPTA : What is guar-
dian ?

SuriMATI DEVAKI GOPIDAS: It is
directly under the President’s rule and for
all the executive actions there, it is the
Central Government that is responsible,
and for any legislation there, this Parlia-
ment is responsible. So, we are directly
under the Centre’s rule, and it is the duty
of the Centre to see that we are fed. That is
our main request, We do not want to quarrel
with anybody; we are not for quarrelling
with anybody. We have been a law-
abiding people from time immemorial.
Really, there is no quarrel, there is nothing
of the sort. The only thing is that we are
conscious of our rights. As I have already
stated, even the common man there is
conscious of his rights and if he wants to,
he will protest mildly, in a legal manner
and show his protest. That is the only
thing. By not voting for the Government
or by doing something like that, he will do
that. That is the position.
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And then, regarding the availability of
foodgrans including cereals also, there is
so much of disparity. I would like to bring
to your notice that in the hand-out given
by Shri Subramaniam there is a chart about
the per capita per day net availability of
cereals. From that you will find that it

is 11.4 for Kerala and that is the lowest
in the chart,

SHrRi M. N. GOVINDAN NAIR : What
is the figure for Orissa ?

SHRiMAaTI DEVAKI GOPIDAS :
Orissa, it is 19.2.

For

Now, our only request is, let the whole
thing be taken together, and throughout
we may have statutory rationing. We are
ready to share it with the other States.
But the ration should be equal because we
ate in a union. Now, because of this zonal
system, corruption is prevalent. It is the
outcome of that and also there is enmity
between the people of the States because in
the borders of Kerala States and Madras,
they are getting enough. One of my friends
at Madras was telling me the other day
that for the last one month he had not
drawn his ration because he got enough
good rice outside, at a little bit higher
price. And therefore he had not drawn
the ration. And about whatever ration we
are getting, I need not say. It is full of
mud, full of stones. One day I read that
some stone manufacturing machinery had
been imported to prepare stones to be added
to the rice, that it was coming to Bombay,
and that had been taken over by the Cus-
toms authorities. I read about it one day in
the newspapers.

Surt ATAL BIHARI VAJPAYEE:
Andhra.

SHRIMATI DEVAKI GOPIDAS: That was
going to Andhra, That has become a busi-
ness, to prepare stones to be added to the
rice.

In

Anyway, we want good quality rice with-
out any stinking smell. We are getting
now rice with a stinking smell and full of
mud and that too, only four or five ounces
we are getting. It is full of worms also.

We have to take this food problem as
a national problem and it has to be tackled
on a national basis. That i3 my request.

Thank you.
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SHri M. N. GOVINDAN NAIR : Even
the Food Mimster 1s not to be seen.

Suart C SUBRAMANIAM - I am here.

AN Hon, MEMBER: He has gone to

Kerala, i L

Suri BHUPESH GUPTA . I think 1t 1s
better that he goes a lttle away.

Madam Deputy Chairman, the country
has been demanding a national food policy
and we are glad that that demand was
voiced by a large number of Congressmen
at the annual session of the ruling party
held at Jaipur. Shr1 Subramaniam, accord-
g to Press reports was facing heavy weather
there but 1t does appear that he was also
a tough sallor. That 1s why we find that
even after what had happened at Jaipur,
nothing has been done with a view to chang-
ing the situation and modifying 1n a better
direction, the food policy of the country.
Only we have come to know of one thing
that when he had some difficult times1n the
Lok Sabha, the Congress President, Shri
Kamaraj, immediately met the Pressmen
and made a public statement stating that
Shiy Subramaniam alone was not respon-
sible, 1t was the responsibility of the entire
Government. I agree with Shri Kamaraj
on that pomnt But Shnt Subramaniam,
being the Food Minister, must assume the
major share of the responsibility in this
matter, That 1s how pathiamentary demo-
cracy functions First and foremost, he is
answerable, as the Union Food Minister,
to Parliament and to the country about
the failures and bankruptcies of his food
policy. I shall deal with that aspect of the
matter But I do stress that what we need
today 1s a national food policy which
certainly cannot be unilaterally decided by
the Congress Party and then hoisted upon
the nation despite opposition not only from
these who sit 1n Parliamentary Opposition
but also from within his own party.

Since 1 come from West Bengal, Madam
Deputy Chairman, I should like to touch
on the food situation 1n my State But I
should like to deal with the larger aspects
also, In West Bengal the food situation is
extremely critical and it did not develop
all of a sudden The situation was deve-
loping day after day, week after week,
month afier month, and the West Bengal
Government was sitting on the fence for a
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long time, without taking any effective
measures to meet a stituation of this kind
or to prevent a situation from developing
m the direction m which, it was develop-
ing

The Central Government equally was
not very much interested in this matter
because 1t 1s theiwr policy not to come mto
the picture, They give help only when the
situation goes out of control or for their
own sake or when the people force the
1ssue before the Centre as the people of
Kerala have done with such magnificent
unity and mass action

Now, 1n West Bengal, as you know,
State trading or monopoly procurement

was adopted as a matter of policy But
after having adopted 1t, the West Bengal

Government because of 1ts connections
with the traders and big landlords, what
we call Jotdars, allowed this policy to be
sabotaged On the contrary, in the name
of monopoly procurement the West Bengal
Govetnment 1n.roduced the system of levy
which became an mstrument of oppression
of the poor peasant, whereas the jotdars
held their stocks and indulged in profiteer-
ing and hoarding The homes of the pea-
sants were raided by the Government and
its police 1 order to grab whatever little
food they had So that is how the pro-
curement policy was sabotaged. Instead
of eliciting people’s co-operation for such
a policy, 1t was so implemented that people
turned against 1t because 1t was a procu-
rement policy implemented in the interest
of the patrons of the ruling party, jotdars
and profiteers and 1mplemented against
the interest of the toiling peasantry of West
Bengal Naturally such a policy could
not recerve the support either from the pea-
santry or from other sections of the public
Such a policy could not succeed in the
nature of things when hoarders and pro-
fiteers are allowed to corner stocks and
left free to do as they like 1In such a
situation you cannot make the procurement
policy a success

Then what happened ? SJpplies 1 the
modified rationed area did not go; they
were without supplies In the rural areas
food was not being supplied and they
became famine, near-famine areas or scar-
city areas. Such was the sitnation, In
many places rice was selling at Rs. 2 per
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kilo. It was a very high price, beyond
the reach of the people who are most
down-trodden. In the rural areas such
was the picture, and this whole scheme
almost failed. That was the situation in
every place but 24-Parganas came into the
lime-light because of the development in
this month, Cods

Not only that, even in the city of Cal-
cutta, or rather ‘Greater Calcutta, as you
call it, if you take the rationed area many
thousands of people have not yet been
issued ration cards although statutory ra-
tioning obtains in Greater Calcutta. Every-
body knows that legitimate claimants for
ration cards, who should be entitled to
them, after the Government have assumed
responsibility (o supply rations, are denjed
ration cards partly because of the ineffi-
cient handling, partly because of the bungl-
ing and partly because of other reasons.
But the fact remains that a large number of
people in the Greater Calcutta areas, the
city of Calcutta, are denied ration cards.
They have not been issued ration cards,

Then again you find that the Govern-
ment made a public announcement that those
engaged in heavy manual work in the in-
dustrial area in Greater Calcutta would
be given 200 grammess extra ration. That
has not yet been implemented. This is
another point that I wish to invite your
attention to. Now the result has been
agitation. What are the people to do.
And what happened in the agitation?
Instead of rice or kerosene which the
people wanted bullets were given to them.
I have a copy before me published
in our paper, ‘New Age’, a young boy,
Nurul Islam of Sarupnagar, a boy who
always stood first in his class, just ten years
old, son of a hungry, poor agricultural
labourer, but a brilliant boy was shot
for no other reason. He was out in the
street along with other asking for food.
The tragic tale is told in our paper, New
Age, by Comrade Renu Chakravarty who
went there and studied the situation her-
self. She has written a leading article in
our paper which we have published. He
asked for rice but got a bullet. This is
what the headmaster of the school said.
To it a reference has been made by our
friend, Mr. Vajpayee. Two other people
have been killed.  Now this is what is
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happening there. Rarely such a thing has
happened when a boy asked for food
bat got a bullet sent through the heart.
Such was the thing. There were no dis-
turbances, no provocation, nothing of
the kind. It was a cold blooded murder.
Murder is murder no matter how and who
commits jt. It was a murder. Yet the
West Bengal Government, upto now, has
not agreed to appoint a public judicial
enquiry in this matter. Do you think,
such a Government, Madam Deputy Chair-
man, is entitled to any attention by decent
men in the country? Do you think such
a Government can have any kind of sym-
pathy and support from the people and
can seek the co-operation of the public in
the matter of food ?

Sar1 C. SUBRAMANIAM : Madam, he
s not speaking in the Bengal Legislative
Assembly. He is speaking on the floor of
Parliament.

Suri BHUPESH GUPTA: I dJdo not
hnow, Mr. Subiamaniam. You should
go to the Bengal Assembly. Why should
I go there ? It is your policy, anti-national.
anti-pecple, anti-democratic, ruinous food
policy of starving people on the one
hand .

Sirt P. N, SAPRU (Uttar Pradesh): On
a point of order. Law and order is a
State subject and, therefore the hon.
Minister of Food has nothing to do with
law and order. If Mr. Bhupesh Gupta
has any grievance, he should ask a member
of his party in the Bengal Assembly to
take it up.

Surt BHUPESH GUPTA : Most of our
Members are suspended there. Do not
talk about those things late in the day.
Law and order we know. When we were
in government in Kerala we discussed the
law and order business. All that we
know. But the issue at the moment is
not at all that issue. The issue is that
your food policy today has led to a situa-
tion of this kind where you meet it by
your repression, by your D.LR., by lathi
charges, by shooting, by attacks on the
hungry. And what else could be a greater
condemnation of the food policy of the
Government of India than this state of
affairs ? That is what I ask.

Well. Madam Deputy Chairman, I can
tell you such is the situation. And even
. today the demand is not being met. West
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Bengal needs several lakhs -of tonnes of
foodgrains, West Bengal from where you
draw a sizeable chunk in your customs
and revenue. It is one of the biggest in-
dustrial centres in the country where stra-
tegic industries are situated where urban
population is very high. Is it not the spe-
cial responsibility of the Central Govern-
ment that West Bengal is properly
looked after ? That is why the people of
West Bengal agitate. It is the responsi-
bility of the Central Government. In
the past they had supplied 3 or 4 lakh
tonnes of foodgrains. This year the
commitment is only 1 lakh tonnes of ricz.
I tell you that would not simply do to mcet
the situation. Moreover, West Bengal
demanded that this 1 lakh tonnes, com-
mitted for 1966, should be sent now, the
whole of it. The people are demanding
it Why can you not send it? And
whatever you have given is by no means
adequate. It cannot touch the fringe of
the problem. Am I to understand that
the Central Government is not to keep its
entire commitments in this matter and give
only a pittance? It is perhaps to save
his conscience that he has given some-
thing to the State of West Bengal. That
is what I want to know from the Govern-
ment.  Why that 1 lakh tonnes which
you have committed is not being rushed
now to West Bengal at this critical hour
when it is needed very much ?

That is the problem for the Central
Government to answer. Madam, I do
not wish to say very much but, as far as
West Bengal is concerned, well, the people
are fighting there and they shall continue
to fight. I hope my people in West Bengal
will not surrender to the anti-people,
anti-democratic food policy. I hope, with
unity and courage they shall fight in the
same way as the brave men and women
of Kerala fought. Kerala has shown
us the way and until and unless the Go-
vernment changes this policy and shows
a little more sympathy and concern for
the people of West Bengal, I hope, with
patriotism, with a democratic good sense,
with militancy, all the people of West
Bengal will rise to a point where they can
shake this Government and bring it to its
senses, in order to meet the legitimate
demands of my people, in that situation.
This is all T want, Madam Deputy Chair-
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man; this is all I can say here about the
food policy.

Now in the matter of production it has
been a complete failure. For production
we are now told that American fertilizers
will come, chemicals will come, pesticides
will come and then, well, 32.5 million acres
would bz brought under intensive culti-
vation, on a selective basis, and that by
1970-71 we will have 125 million tonnes
of foodgrains. This is what is theoreti-
cally laid down. Many things had been
theoretically laid down like that. Under
the Third Plan we should have had by now
a 100 million tonnes of foodgrains, the
target fixed under the Third Plan, and
today, now in this current year, we are
below even the level at the start of the
Third Plan, that is to say, our {ood produc-
tion is lower, by 4 to 5 million tonnes, than
in the last year of the Second Plan. This
is the position today. Am 1 to under-
stand that in the course of the next five
years we are going to raise the production
without basic structural changes, from
76 million tonnes or 78 million tonnes
if you like, to 125 million tonnes ? When
under the Third Five Year Plan we could
not basically raise it at all? Am I to
understand it that way? You will say:
“We are getting so many things.” Now
we are told here that in the first year of
the Fourth Plan 4,89,000 acres of land
would be brought under intensive culti-
vation.

Sart C. SUBRAMANIAM: Four
million.

Suri BHUPESH GUPTA: 1 do not
think they are guing to do it. And, se-
condly, . ..

Surt C. SUBRAMANIAM: Sorry to
ntarrupt you; four million,

Surt BHUPESH GUPTA : Four mil-

lion; yes, 4.89 million acres out of 32.5
million. Now, then, even if you do it
Il the remaining about 28 millions be
done in the next four years? Are you
going to do that? Then again, first of
all T doubt whether you will be able to
o so—I am dealing with just one aspect
of the matter. Secondly, this is not de-
vendent upon our internal resources; it
depends on the import of fertilizers under
the Fourth Plan. We are told there will
be required at least Rs, 500 crores in foreign
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exchange, etc. Now it depends on how
the Americans behave, how others behave
outsidle—we are depending on outside—
and, thirdly, it depends on various other
factors. Therefore, even in the matter
of production of food we are making our
country so dependent and uncertain that
we do not know what would happen. Given
current trends, we cannot expect that we
will be able to raise of food production
by these methods by about 45 million
tonnes in the course of the next four or
five years., It is not going to happen.
There are many a slip between the cup
and the lip even if you have the present
scheme. Madam Deputy Chairman, Mr.
Subramaniam is behaving like—I said
before; I repeat it now-—an international
charity boy. That is why, when he went
to the United States of America, he plead-
ed, paraded himself before the American
authorities as if he had gone for charity
with a begging bowl in his hands.

AN HoN. MEMBER : No.

SHr; BHUPESH GUPTA. You may
think ‘No’, but many of your people do not
think so.

Surt AKBAR AL KHAN
Pradesh) : You should not forget
we pay for it.

SHrRt BHUPESH GUPTA: 1 know.
Why do you say it here? You should
have interrupted at the Jaipur Session
of the Congress. Why are you interrupt-
ing me now? Now everybody has said
it, and what is astonishing was that Mr.
Subramaniam created an impression that
we were dzficit by, or we will require about,
10 to 15 million tonnes, when President
Johnson said, “Oh, you have come for
10 million tonnes. Take a little more, 15
million tonnes.” If self-respect was at
issue we should not have put it like that.
And Johnson and Company, and the Ame-
ricen press, and the world press carried
on propaganda as if America was feeding
us and we were only fed on it. It is not
s0; it was only partial. The Prime Minister
who spoke yesterday .

Surr N. SRI RAMA REDDY (Mysore):
Russia purchased 10 million tonnes,

Sert BHUPESH GUPTA : Forget about
Russia now. Here the position is diff-
crent, This js the trouble with hon.

(Andhra
that
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mrembers here. Then He had an Ambas-
sadors’ meeting here,

SHRI P. N. SAPRU: Is the Soviet
Unjon in a position to give us 10 or 15
million tonnes ?

Sart BHUPESH GUPTA : If the Soviet
Union does not give you, you can apply
to the Soviet Union. I can also plead
But that is not the point. The
point here is that you must not go with
a beggar's bowl. This is the point. I
am coming to that. Why bring in the
Soviet Union at this stage? You may
get the food from outside in case it is
absolutely essential, but your policy is
based on dependence, and Mr. Kamaraj
Nadar was the man who criticised it more
than I did, and perhaps he thought that
he was letting down an old friend. There-
{ore, for a time, he remained a little silent.
But what he said was good.

Sart AKBAR ALl KHAN: In the
difficult situation he is doing his best.

Sprt BHUPESH GUPTA: Do not in-
terrupt me so much. I know I am pro-
voking some of you but I hope T am also
provoking some thoughts in you. Now
the position is this. Here he went there.
Ambassadors’ meetings were held here.
What for ? If you wanted to talk to them
by groups, you could have called them.
An cxhibition was held and there Mr.
Subramaniam appeared to address them:
Well, I am not concerned with what Mr.
Subramaniam feels. Mr. Subramaniam
may feel that he is a saint and was con-
verting hearts there speaking for the sake
of humanity. But the whole world took
it as an ugly, miserable exhibition of de-
pendence and beggary before the eyes
of the whole world. That is how it has
been taken. You read the foreign press
and you see; you will find that kind of
reaction, Madam Deputy Chairman. Here
again I may point out how they are be-
having, the WU.S.A, Here it is. This
is from Lucknow. Tt is a P.T.I. message;
on a teleprinter it came. But no paper
seems to have published it. I am now
reading from this teleprinter message :

“Wheat Coupons with the Inscription
‘Donated by the Citizens of US.A’
are being isdued in payment of wages
to the workers engaged under the Man-
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power Ultilisation Scheme in Gonda,
Basti, Pratapgarh, Mirzapur. Varanasi
and Allahabad.”

This is what is happening. Now this
is how on our own soil this kind of pro-
paganda is going on. Therefore I say
your scheme is entirely wrong. We should
not have an input scheme basically, We
should have a scheme under which we
mobilise our land and labour resources.
Man-power resources we have got, vast
man-power, idle labour in the rural area.
We have got 40 to 47 million acres of
cultivable waste land. We have got land
concentrated in the hands of the land-
lords. Is it not possible to carry out the
land reforms and make this land available
to the tiller of the soil, to the poor pea-
sants, the agricultural labourers especially,
and then create a labour-intensive instead
of an input-intensive scheme depending
on your own internal resources in men
and materials ? I can understand, after
having done that thing, that if we are short
of foodgrains we also go in for importing
foodgrains on a commercial basis. But
I think, if the Government had done this,
had adopted such a policy, then the deficit
would not be what it is,

As far as the deficit is concerned, it
is highly exaggerated. Mr. Subramaniam
initially exaggerated it. Then he thought
he had overdone it, and when the Ameri-
cans took the cue from him and started
propagating that India was very much
dependent. Mr. Subramaniam himself
came out with a public statement criticising
the Americans that they were indulging
in scare-mongering, and all that kind of
thing. You, Mr. Subramaniam, with all
humility, it is you who gave that impres-
tion, created that impression, and you
should have known that the Americans
would use it for their political and other
purposes, and when the Americans do
such a thing and when you protest, it only
makes some chuckle, or some laugh, in
their circles. That is all,

That is what is happening, Madam
Deputy Chairman. Therefore, I say all
these things are wrong. It is a question
of production. And also structural re-
form in agriculture has become a vital
necessity. But in the scheme of Mr.
Subramaniam the whole thing is given a
back seat. ILand reform has been given
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the go by. Even if at times he has said
a few good words for that, they mean
nothing in his particular scheme of things.

It is a question of distribution, we know.
But then there are people who keep the
stuff hoarded. This year, that is to say
the year that we have left behind, we
were told there would be procurement
and that the Government aimed at a pro-
curement of 7 million tonnes of foodgrains.
But what is it that we find today ? The
Government has, according to their own
statement, procured, through their Cor-
poration and through the Centre and the
States, all together only 3.1 million tonnes.
How can you control the situation with
such a small procurement where the need
of the nation is to have monopoly procure-
ment and the complete taking over of the
wholesale trade? But here we are not
aven procuring 20 per cent of the market-
able surplus. It is much less. Am 1 to
understand, Madam Deputy Chairman,
that by leaving this 80 per cent of the
marketable surplus of foodgrains in the
hands of the hoarders and profiteers who
are well entrenched and supported by the
banks and financiers we are going to con-
trol the food situation ? The zonal system
is a secondary thing in this context. Once
you have this procurement the zonal sys-
tem should not be there and it need not

be there. Therefore, I say these things
here.
The Food Corporation has made

serious allegations and they have not been
answered at all. On the contrary we find
that the Government is going in the old
way. There is no indication at all that
at least 30 per cent of the marketable sur-
plus would be procured. Why is it so?
1 wish to tell Mr. Subramaniam it is be-
cause he feels it will create political diffi-
culties. He feels that if he has a policy
of procurement then he will have to come
down upon the hoarders and profiteers
and speculators who are the patrons of
the ruling party and in a pre-election year,
perhaps he thinks it is a wrong thing to
do and that it should not be done. Now
I should like to know whether the elec-
tion interests of the Congress Party should
have priority and precedence or the na-
tional interest. I should like to put this
question straight here, Let it be answered.
Why can't the Government carry on mono-
poly procurement? It has got all the
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weapons in its hands. Even in the States
this procurement has not succeeded. In
three of the States, Maharashtra, West
Bengal and Assam, they have not succeed-
ed because the Reserve Bank could not
make the money available to them. The
West Bengal Government found difficulty
in carrying out the purchase policy be-
cause no money was available. In the
first place it was not available in adequate
amount and secondly it was not available

at the right time. That again is there.
Meanwhile the hoarders carry on cor-
nering the foodgrains. That is another

point,

Madam Deputy Chairman, 1 wish to
say it again, This exaggeration of our
deficit—not that we are not deficit—is
meant to cover up the anti-national and
anti-democratic food policy and to create
a scare in the country so that the nation
is humbled into submission to the Ameri-
can policy of PL, 480, in spite of the hun-
cer and agony of the people, Is this the
way the nation should be treated? Is
this the way a self-respecting nation should
be treated by the Food Minister or for
that matter by the government of the
country ? On the other hand, if there is
some shortage, tell the nation, vyes, we
are short of foodgrains. Let us sit toge-
ther and take counsel with each other and
formulate a policy which will enable us
to mobilise the man-power, the labour
resouarces and all our resources in order
that we may produce on the one hand and
on the other bring in the popular coopera-
tion to see that the trade is taken from the
hands of these profiteers and racketeers
who are controlling the trade, and see that
every grain produced by the nation is used
for feeding the nation. This is how you
should behave, 1 tell you, the term
“Self-reliance” has become a joke with
the ruling party. It was a slogan of the
party, also of Congressmen. We sup-
ported and welcomed it and thought that
perhaps this Government would change its

ways under the pressure of facts and
under the pressure of their party men,

that even this wooden-headed Govern-
ment, lacking in imagination and sympathy,
would be in a position—at long last to
rise to the occasion and take steps in order
to implement a food policy of self-suffi-
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ciency and self-reliance. But this is what
we find. We have the Budget proposals
to which of course, we shall come later.
But in Mr., Subramaniam’s policy self-
reliance has been the biggest casualty.
It is ignored. So I say the policy of self-
reliance should be implemented.

There was to be proper rationing. But
where is rationing now ? In some towns
rationing has been introduced not in
thz other towns. You had promised on
the floor of this House that every town
with a population of a lakh will have
statutory rationing. Today they have it
only in Hyderabad, Secunderabad, Vishaka-
patnam, Madras, Coimbatore, Calcutta,
Kanpur and Delhi. The rest of the cities,
the urban areas which account for 8%
crores of the population are left without
any statutory rationing. Therefore, 1 say
the problem is largely one of distribution
through rationing and fair price shops.
But this is also not done. I suggest,
Madam Dezputy Chairman that a national
policy should be evolved. The three pillars
of that policy would be these. First of
all there should be mobilisation of internal
resources in land and man-power in order
to raise the output in our own country.
Every economist has said that it is possible,
provided the Government is serious about
land reform and means to implement it
and to carry it out. That is the first thing.
The second thing is that a policy of proper
distribution should be settled by mono-
voly procurement by the State through
rationing system in the urban areas and
11so rationing system for the non-agricultu-
ral population in the rural areas. And
1longside with that there should be remune-
rative prices for the peasants and also anti-
hoarding and anti-profiteering drives and
other measures in order to prevent specula-
tion and profiteering. Banks should be
nationalised and taken away from harm’s
way, altogether. That is the second thing.
Thirdly, vrices and other things are also
‘here. Distribution 1 have already referred
to. Production I have dealt with. The
other things are the incidental things
like popular cooperation and so on. That
we can obtain only on the basis of a sound,
national democratic popular food policy.
This is all T have to say.

Madam Deputy Chairman, 1 regret very
much that . . .
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Suri N. SRI RAMA REDDY : You can
say a fourth factor : the mobilising of rain,
if you can.

Suri BHUPESH GUPTA: You can
go to your astrologers. I do not believe
in astrologers.  Yes, every food policy
must take into account the vagaries of
nature, certainly,. When you drew up
your Third Five Year Plan did you not
take into account the vagaries of nature
and provide for the evil day, for the bad
day, for the rainy day, so to speak ? We
assume that you did it. We must certainly
do that so that we are always on the right
side of the problem. Therefore, I say
thete 8 na use cursing wature., We can-
not, even if we all unite and try, bring rain;
but certainly we can evolve a national
policy and the nation can be mobilised
and we can produce the foodgrains that
we need. We can make the land yield the
golden crop that we need in order to feed
the nation. If we mobilise our resources
and formulate a sound policy of distribu-
tion we can prevent a single grain from fall-
ing into the hands of the profiteers and the
hoarders and thus make all the food avail-
able for feeding the nation. If we mobi-
lise all the forces we can do it. After all
we cannot ignore nature and we have to
safeguard against the vagaries of nature.
Therefore, I say to Mr. Subramaniam in
all sincerity, you shall be remembered as
the Food Minister, unless you make a
change in your policy, who rode on the
hunger and suffering of the people, as the
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Food Minister who was too callous to
potice the hungry and dying millions of hi
country, . . .

Tue DEPUTY CHAIRMAN:
wind up, Mr. Gupta.

You

Surt BHUPESH GUPTA : .8
the Food Minister who created famine and
scarcity areas where there should not be
any such at all, and plunged the country
into near famine by aitificially creating a
man-made famine, as the Food Minis-
ter who instead of using the resources
of the nation in men and material, went
10 “Wasningion with a ‘pegging bowl in
order to get food, to the everlasting shame
of the nation .

Tee DEPUTY CHAIRMAN: That
will do. Mr. Gupta.
Suri BHUPESH GUPTA and,

reduced the country to this positton Thank
you, Madam.

Tue DEPUTY CHAIRMAN: The
House stands adjourned till 11 .M. tomor-
1oW.

The House then adjourned dl
five of the clock till eleven of the
clock on Friday, the 4th March.
1966.



